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not too late. There is no question of
his being disallowed to raise that
matter. merely because he did not
raise it earlier before me.

. Shri V. P, Nayar:
the chamber, Sir.

I shall see you in

Mr. Deputy-Speaker: I siiall be only
too glad if you do that.

The House will now vroceed with
the further consideration of the Cene-
ral Budget. ,

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Shri Gadgil (Poona Central): Dur-
ing the last three days. the Budget
proposals have bkeen criticised by
.various persons from the points of
view of Party ailiations and partly
from - temperamental peculiarities.
But, one main point that I was able to
find out from the general trend of
criticism was that hardly any of the
speakers has fully realised the object
for which the Budget stands. They
have followed more or .ess lines of
criticism with which we have heen
familiar in the past.

Now, for the first time. the Pudget
has an objective not merely to find
out money for expenditure for the
next year, but, by a system of public
expenditure and investment, by regula-
tion and control of investment. in the
private sector, as also by a system of
taxation, a certain objective is sought
to be achieyed. That »bjective is one
of the objectives for which the Five-
Year Plan stands. I might say that
this Budget is a performance with the

Five-Year Plan playing the back
music, It i{s evident that after this
; country has attained freedom, that

.

freedom must be made meaningful and
its benefits must be experienced in the
life of the people at large. 1licnce the
emphasis on the economic betterment
and raising of the standard of life of
the people in this couutry. That
standard of life is not to be raised
some years hence. Just as many of
us wanted freedom in our life time.
similarly many of us want pienty and
progperity in our life time. The demo-
cratic Government and the whole
democracy in this country.. will be
judged by what happens and to what
rxtent the Five-Year Plan is success-
fully implemented. If we are not able
to imolement in a substantial way the
Five-Year Plan, I feel we will be not
justified in saying that the grave duty
that was cast on this generation has
been properly discharged. It is there-
fore necessary ‘that all .attempts and
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all efforts should be made to see that
the Plan that has been before the
country and which has been adopted
by the Government and the Parlia-
ment is successfully implemented.
There are certain things with which
many people may not agree. But, the
broad fact remains that this is the first
time to introduce an economy in
which there will be .egulation and
some control and the.whole economy
will be integrated to some definite
objectives. .

The 'main objective of the Plan is to
find employment all round and raise
the standard of life. This is a very
big task especially in a country like
India which is proverbially poor. Al-
though it is rich in certain resources,
it has not got enough resources. parti-
cularly financial, to undertake a Plan
on a much wider scale than the one
adopted. So far as unemployment is
concerned, we have to taike into con-
sideration the working population of
133 million people. The Plan con-
templates to {ind employment for /0
'akhs in the course of five years. Let
us see what it means to give employ-
ment to 5 million people. Between
the years 1946 and 1951, it is stated by
the President of the Federation of
Indian Chambers of Commerce {phat
employment has increased in the fac-
tory sphere by 3 lakhs, or. in other
words, by 15 per cent. During this
period, inwestment has bLeen Rs, 4920
crores. If we &atre out for full employ-
ment and if only by that standard we
can judge the success or otherwise of
the Plan. then equitable distribution
becomes a matter of great importance
and we have to see how. what was
carned in the course of these five
years, has been distributed, at any
rate, by way of wages for the work-
ing classes We are told that the real
wages have increased by 21 per cent.
although the money wages have in-
creased by 25 per cent. For my part.
I do not consider this to be enough al-
though it may compare well with cer-
tain other countries. But, an employer
who depresses wages is a public
danger. We are keen on giving em-
ployment all round for unemployment
is the greatest danger to the stability
of the State. To be unemployad is not
a crime that the individual commits.
But, definitely if there are hundreds
and hundreds of people unemployed, it
is a matter for serious consideration
whether there is something wrong
with our economic organisation and the
system of taxation and other matters
connected therewith., During the last
war, it was difficult to get an ordinary
domestic servant. Whep I was released
from jail in "August 1944, I found in
Poapa it was impossible to get even an
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ordinary labourer because everybody
found employment in the Government
factories- nearabout Poona city and
the suburbs. As the war ended and
peace was restored, the experience has
been that unemployment is on the in:
crease. It virtaially means that when
there is war there is full employment
and when there is peace, there is un-
employment and further poverty in
the Community. What a tragedy!

General Budget—

In increasing the employment hy 15
per cent., the invesiment during the
period I have referred to was Rs. 440
crores, If thercfore we want to in-
crease 100 per cent. employment, it
comes to an investment of Rs, 2.300
crores. If we go by the figures given
by the Planning Commission—we
should find employment for 5 milllon
people—various estimales are made on
how much industrial investment must
be there in order to find industrial em-
pioyment, gainful employment for one
person, On the basis of average
wages por  year the  calculations
renge from Rs, 4,500 crores to Rs. 8,000
crores. If we have to slove this pro-
blem—and we must solve it. otherwise
the future is very bleak--it neans
that we must have enough finances of
such a size that the initial push that
must be given to the stagnant economy
will be effective and that in a short
time. the spiral of development may

start. For that purpose we have to
see what has been provided,in the
Plan. In view of the magnitude of this

problem, Rs, 2,069 crores lookx a small
sum. Even here, the Finance Minister
has to have recourse to deticit financ-
ing and he has provisionaily put a
ceiling of 290 crores. Critics here and
critics outside sre generally of the
view that this ceiling will be pierced
because 365 crores cannot be got by
tz;gation or by loans or by foreign
aid.

If that comes out true. then we will
have to depend more and more on
deticit inance. Now, we have to con-
sider whether recourse to deficit finance
is the best that we can do under the
circumstances. Deficit filnance is some-
thing which if done by a private per-
son would amount to sharp practices,
but when done by the Government for
the public and in the interest of the
public becomes automatically a path of
wisdom. Now, my esteemed {riend.
the Finance Minister, only a few days
ago while speaking in this very House
stated about cdeficit filnance as fol-
lows:—

“Deficit inance is a very unlidy
and disorderly way of taxing the
people. It simply means that the

10 MARCH 1953

General Discussion 1692

rich made richer and the pour:
pvorer. There is no discrimination

d you are left with no chance
Government takes the money in
the way of higher prices”.

On the same lines Prof. Vakil hag criti-
cised and he says in taxation we can
at least have the onportunity of equit-
ably distributing 1t; if it is a question
of loans. we can mobilise the surplusas
from the savers; but in deficit finance,
unconsciously, without our knowing it,
we become poorer and poorer. But
things have changed and the Finance
Minister considers that the climate is
now favourable to have recourse to
deficit finance, and in suppaet of this

he pointed out that the price level is-

nearly stabilised. Now, economic
judgments honesfly given inay differ,
On the same facis and on the zarue
date, he has come to the conclusion
that the climate i now very favour-
able. or rather tavourable, for having
recourse to deflcit finance, Othcers may
differ from him. But without going
into the question whether the one view
is correct or the other view is correct,
what | um feeling is ‘hat there is no
other way but to accent the proposition
put fcrward by the Finance Mimster.
If we must implement the Plan and if
after going through our taxation sys-
om gencrally we are unable o miike
any further addition to our resources,
at any rate this year, then we raust
accept the inevitability of deficit
finance. After all, deficit finance i
just like poison and if taken moderate-
v and under certain circurastances
acts like a tonic. Theratora, there is
»othing wrong; but the wrong comes
in when the sense of proportion is
given up and the conditions presecribed
ior that deflcit finance being governed
are departed from.

Now., the only question that we have
to decide, if we accept that deficil
finance is a clearly established neces-
sity. is: to what extent and under what
rircumstances should deficit finance be
indulged in, and what measures should
we take to prevent its hardship? It
1s not necessary to repeat what are
those conditions under which recourse
to deficit finance is good. They are
}vell known. But I might state that
it deficit finance is to be utilised not
for the purposes of consumption but
for capital investment, much " of the
evil disappears. Just as when compe-
tition ends into cooperation vices be-
come virtues. and malpractices become
standards of good conduct. Immediate-
ly if we consider deficit finance in this
aspect. then our prejudice must give
place to a consideration of its utility
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Now, it is not, as was considered in
the United States, a non-taxed loan: it
is not that. But you may call it eu-

phemistically deficit finance. But it is.

really introduction of new money into
the community or the currency of the
country. Now. the method of opera-
tion may be that you either create
cash, i.e., actual new money, or you
expand the credit. If you do the first,
then the Reserve Bank will buy new
issues of Government Securities and in
the Public Deposit Section of its
Banking Branch credit will be taken
and new money will be available, . If
we resort to the second alternative,
viz., of expanding the credit, then you
work - through the Scheduled banks.
But what seems to be the policy of
Government—and I should think that
it is correct for the time being-—is that
they are thinking of having the first
alternative. Now, there is nothing
wrong in it. Let us not be wedded to
orthodox theories, quantity theory of
money, this, that and the ‘other. I
might read here what has been written
by ‘A critical Keynesian' in one of the
igsues of the Amrita Bazar Patrika.
He clearly says:

“There is no reason to feel em-
barrassed about it: far less should
they regard themselves subject to
any obvious criticism that any
significant increase of raopey
supply resulting from their infla-
tionary finance should necessarily
mean a significantly higher level
of prices in the countzy. So long
as the shortage of consurners’ gooas
is not a pronounced feature of the
general economic situation, the
price effects of a higher income
level need not be a serious pro-
blem for the plannevs and the
Government to cope with.”

But the conditiuns which he has pres-
cribed are worth consideration, Sir.

“It does mean that when the
consumption iias been held in check
by maximum taxation and when
savings have been mcbilised to the
maximum extent y fullest ex-
loitation of interest—elasticity.
t i3 good enough economics to
finance the still remaining re-
quirements of the development
programme with the creation of
new money which the modern
technique renders possible.”

and he has in the end stated that the
function which deficit finance must
play is the residuary function. The
Goverament must try to find out es
much from taxation. from compulsory
loans or savings and if they fall on
that front, then only recourse should
be had to deficit finance.
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Now what is the position so far as
direct taxation is concerned? I do not
want to interpret in details what has
happened in the coursc of the last four
or five years. The percentage of direct
tax has gone down cunsiaerably with
a corresponding” increase in ndirect
taxation, as was pointed out by the
Députy Leader of the (lommunist
Party. The question is: can the cim-
munity bear a little more taxation in
the present circumstances? Take, for
example, the yield from the land tax.
In 1946-47 it was Rs. 26 crores. After
the war it has gone up only to Rs. 30
crores and the prices of production
have gone so much. There is scope for
it there. For political reasons we may
not da it: that is another matter.

Similarly in the maliter of direct
taxation. 7 persons in 3.00 pay in-
come-tax: roughly—0-23 per cent. of
the population, whereas in U.K. it is
44, in U.S.A. it is 37 and in Canada it
is 20 per cent. The further relief by
way of exemption given by the Finance
Minister was welcomerl by me, I must
confess. in some weak moment. The
average annual income in 1India is
roughly Rs. 280 and the exemption
limit comes to 15 times that. Now,
that is Rs. 4.200; up tn Rs. 4.200 you
are absolutely free. It is for our con-
sideration. if we ure really earnest and
want to solve problem of unemploy-
ment and to secure full employment to
everv able-bodied man ard woman 1n
this country—for everyondy &nows
that unemplayment immobilises
talent, freezes :nitiative, creates many
psychological probtéms and ultimately
the reactions rhat follow are not in
the best interests of the country,—if
we are anxious that the poverty of
ages must be eliminated, then we must
readily accept sacrifices in the pre-
sent so that the future of this genera-
tion as well as the future of the next
generation will be bright.

In the private sector of the indusiry,
they are glad because Government
have taken recourse to deficit finance,
It suits them. If the Plan was to be
financed more by taxation, direct and
indirecf, then they would not have
welcomed it. However, this iz not the
time to criticise *hem since they are
in a mood to cooperate with the Gov-
ernment. This is all to the good. I
never doubted whether they wish or
not; they must :ooperate with the
Government. For in our mythology
Lakshmi must shampo the feet of Iord
Krishpna or Vishnu because Vishnu
represents power and wealth must ulti-
mately be subordinate to it. There is
no doubt about it. I am glad they
want to co-operate. If they play their
part, they must at least carry iuto
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practice some of ‘*the admonitions
given by Schuster who was called from
thousands of miles for advice and
consideration. He has told them,
restrain your personal expenditure,
restrain dividends. In fact, I have
been representing time and again that
there must be a limitetion on dividend.
In fact. if the industrialists. for five
yveras take a vow that they will not
take one pie by way of dividend and
plough back *‘he entire esrnings or
surpluses into their concerns...

Shri S. S. More (Sholapur). Do
you believe in such vows?

Shri Gadgil: [ believe as uch in
them as I believe in you.

Mr. Deputy-Speaker: Both hon.
Members will kindly address the
Chair,

Shri Gadgil: The point is that there
is enough room for additional taxa-
tion. In the course of the last 5 yeors
what has happened in the matter of
income-tax? Here is a table which
will show that the relief has been more
and meore if your income is more and
more. If it is 2 lakhs, it is riore; 3
lakhs, still mor2; 4 lakhe, still more.
For example, in the case of anybody
getting more than 10 laichs in 1947-48.
917 per cent. of his income was taxed,
it is today 70 per cent. Now, for the
lowest group Rs. 5,000 it was 3.1 per
cent. in 47-48, now in 48-49, il is 2'3
per cent. And, if you consider the per-
centage of income pocketed by the top
blocks you will tind, in spite of what
we have said in our Constitution, that
we want to prevent concentration of
wealth, concentration is going on. 1
am sure, the Taxation Committee will
ceg'tamly go into this aspect. I have
said often that. Budget is an instru-
ment of policy and taxation should not
be congidered merely as something to
find out finance. It has a social and a
sociological aspect. If you want to
remove the inequalities and assure a
fair distribution of national weslth
and dividend, then you must make use
of the Constitution in a revolulionsry

,\nner, unless you are prepared for a
direct revolution. The alternative to
direct revolution is the revolutionary
use of the Constitution and I have no
doubt. although this year the Finance
Minister is quiet on this front of direst
taxation, I think he is looking before
he wants to leap. Let us see what he
does next year. For the time being. I
fee!, here is an opportunity for the
private industrialist to show that this
concession which is being given con-
tinuously for the last 4 years is not
abused and that he plays his game,
The problem. as I have said, is very
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big enough. - We must mobilise ail our
resources. If, for example, the Fin-
ance Minister just takes ilve rugees
from each employee of the Central
Government by way of compulsory
sayings he will be able % have
Rs. 1,50,00,000 per month. Ie can ex-
tend that to Trade Union people with
their consent and I am sure if the
labourers know. if the middle class
people know that there is equality o’
sacrifice and if they do as much and
the richer classes will ba made to do
as much, there will be greater enthu-
siasm shown, because there will be a
sense of confidence that nothing un-
just is being done and everywhere a
square deal is promised. :

Somebody said yesterday ‘Rinam
krithwa Ghritan Pibeth’. Now, it is a
bad thing in the life of an individual.
But the credit of the (Government is
always measured by the amount of
loan it can secure. So, it iz no ques-
tion of looking down on a policy of
this kind. I am sure that if the tax
question is seriously gone into, if there
is a general drive for compulsory sav-
ing, I have not the slightest doubt
that we shall be able to gather much
and as I said. the function of deficit
financing will be then residuary. In
good old days. when the State was
really a welfare Siate, that noble idea
was nicely illustrated by Kalidas when
he said about Aja.

¥ foar faazaarar #99 aendas:

He was their father and theirs
fathers were only responsible fo: their
l:‘!lrtth In Manu Smrithi it is sfated

a  —

wratfaad gaer wwt areweT
qraaTfe Tferae

Parents, chaste wife and minor child-
ren must be maintained even by doing
a hundred sins. I will only expect the
Government to uccept that aged people,
unemployed people, decrepit people,
illiferate people, are the :irst charge
on their resources. The obligation (o
give pensionary benefits to the aged,
to find out employment for those who
are willing to work, to remove illiter-
acy. to provide medicine, must be dis-
charged not by papa shatane but by
kar shatane, if necessary. And if the
Finance Minister is anxious to know
how hundred taxes can be levied. I
sba]l..with your permission, read a long
list given by Sydney Smith and end my
speech, Sir

“We have taxes upbon every
article that enters intg the mouth
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or covers the back, or is placed
under the foot; taxes upon every-
thing which is pleasant to feel,
smell, or taste; taxes on everything
in the earth; or in the waters undgr
the earth; on everything that comes
from abroad, or that is grown at
home; taxes on raw material; taxes
on every value that is added to it
by the industry of man; taxes on
the sauce which,pampers; mans
appetite; and on the drug which
restores, him to hcalth; on the er-
mine which covers the judge, and
the rope that hangs the (-nmm'al:
on the poor man’s salt and the rich
man’s spice; on the brass nails of
the cofMn, and the ribbons of the
bride; on bed and board-couchant
or levant—we must pay. The
school-boy whips his taxed top;
the beardless youth manages a
taxed horse, with a taxed bridle,
on a taxed road; and the dying
Englishman, pouring his medicine,
which has paid seven per cent.,
into a spoon, which has paid fif-
teen per cent., flings himself back
upon his chintz bed, which had paid
iwenty-two per cent. and ex-
pires in the arms of an apothecary,
who has paid a licence of one
‘hundred pounds for the privilege
of presiding over his deuth-bed.
His whole property is then taxed
from two to twenty per cent.
Besides the probate, large fees are
demanded for barying him in the
chancel; his virtuzs are handed
down to posterity on taxed-marble
and he is gathered to his fathers to
be taxed no iiore.”

Shri C. D. Pande (Naini Tal Distt.
cum Almora Distt.—South West cum
Bareilly Distt.—North): It is a joke.

Dr. N. B. Khare (uwalior): The
death duty is there.

Shri Gadgil: Apart from the joke—
and indeed it is meant as a joke, what
1 waated to make out was that even in
the present circumstances there is
<enough scope for raising the direct
1axation not merely for the sake of
financing the Plan. but even 1pore so
for putting an end to the inequalities
in the matter of wealth and economic
well-being. 'That is the aspect which
is far more importani to me than the
other one.

Dr. Krishnaswami (Kancheepuram):
After having listened to the powerful
speech of my hon. friend, 1 feel that
I would have {o strike a rather pedes-
trian note this evening. I should like
to start by makinz a few initial
ohservations on the Budget which may
not he strictly related to the Budget
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proposals but which have undoubtedly
some value. It may -be universally
agreed that the Budget should give a
clear and coherent picture of the
nation’s flnances. Does the present
Budget do so? 1 venture to suggest
that the array of figures presented to
us stand in need of considerable im-
provement in the method of account-
ing, and I should like to place before
the Finance Minister certain facts
which might have escaped his atten-
tion and to which I wish he devotes
his attention at least in the near future.

Take the general statement of
revenue and expenditure. On page 2,
we find under the heading, Uricn
Excise Duties, an amouut of Rs. 44
crores. Then there is another iteni.
Taxes on income other than Corpora-
tion taxes. Now the difference be-
tween these two itams is that while
union excise Juties have reference to
a gross amount, i.e., the amount which
is there without having heen aistribut-
ed to the States, taxes on income other
than Corporation taxes have refcrence
to a nett amount. Jn the same tabular
statement when we have a gross
amount and a nett amount put tnge-
ther, it does seem to be extremely
difficult to make out the scientific
basis for such sort of drawing up of
accounts. Take page 3. where you
have the expenditure met from the
revenues of the Central Government.
Here are certain very fine figures
which would throw a new light on the
way in which we draw up our ac-
counts. On irrigation, we spend about
Rs. 18 lakhs; on electricity, we spend
about Rs. 11,000; but the item that bulks
very large is miscellaneous and under
this miscellaneous item we spend
about Rs. 53 crores, Under this “mis-
cellaneous”, there is a miscellany of
items. and it is extremely difficult for
us to make out how exactly this ex-
pgndlture is being diverted among the
dnﬂerenﬁ uses, ‘and the very basis of
accounting is such as would prevent
you from ‘really understanding what
exactly accounts mean.

. If Oedipus could not have solved the:
riddle -of the Sphinx, i certainly ven-
ture to think that we legislators would
find it extremely difficult 10 make out
the basis on ‘vhich some of these
accounts are drawp up. 1 am in no
mood to indulge in merely petty, carp-
ing criticism, but I am bringing these
fag:ts_ to the notice of t{he Finance
Minister. so that at least in future we
might have a diiferent and more
sclentific system of drawing up
accounts.

‘Now, take the Explanatory Memo-
randum. On page 3, here is an item
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which might have arrested the atiten-
tion of most hon. Members who had
devoted some attention to the Expla-
natory Memorandum. There is an
expenditure of Ks, 2:13 lakhs said to
have been incurred on the issue of new
loans in 1952-53. As is well known,
no new loans were issued. by the Gov-
ernment of India. So, I would like to
know from the Finance Minister how
he spent these 2-13 lakhs on the issue
of a loan which was raised in the
market at all. Again, on page 13, here
is something which will be revealing.
Here, you have what is known as the
Privy Purses and Allowances for
Indian Rulers. It is said that we are
to give Rs. 4,76,33,000 to Rulers, but
on page 44, the figure seems to have
swelled up to an entirely diiferent
amount, for you have there a figure of
Rs. 5,40,84,000. I do not say that
something very serious has happened,
nut I do suggest tlat there ought to be
an attempt to make up the accounts
n the right way and to give a clear
nterpretation to what has really
nappened.

This is not the fundamental basis of
my criticism of the method by which
we are drawing up accounts. I should
like to enunciate a principle which, I
think, will have universal acceptance
n this Hoyse. As long ag the Budget
was not integrated with the economic
policy, these great variations between
estimates, supplementary estimates and
revised estimates and actuals were not
>f any importance at all. We could
rertainly allow many of these figures
lo vary, because in thvse days when
we did not have the eccoriomic policy
vlosely integrated with the budgetary
and fiscal poljcy, it was quite possible
to have variations between estimates,
revised estimates, supplementary esti-
mates and actuals. but {oaay the posi-
tion is quite ditferent. 'The scupe of
the public sector has widened. We
have a number of enterprises under
public control, and here let me point
out that in the Explanatory Memo-
randum the account that is given of
many State enterprises which have
been taken over by the State is very
brief and perfunctory. One finds in
the accounts some stray references to
estimates and the manner in which
those enterprises are working, but
what we are interested in is how
axactly the actuals have been distri-
buted; what is the method that has
been employed to find out which parti-
cular enterprises are working profit-
ably and how far it is necessary for the
general exchequer to subsidise some
jt these enterprises.—in other words.
what is called for is a revolution in the
nethod of our accounting. We should

have, what is known as the trading -
accounts opened and maintained on
scientific principles.

Today, what is the position? . Even
so far as the present state of the
finances is concerned, the Explanatory
Memorandum has pointed on page 15
that for the particular year 1651-52
they, have not yet been able to esti-
mate the actual revenue and expendi-
ture. It is said there :

“The figures given under actuals,
1951-52, are provisional, as the
accounts for that year have not yet
been finally closed.”

What follows from this? It is that we
are today handicapped in our criticism
of many of these estimates, and today
the variations are much greater than
they were at apy time in our national
history. For instance, the provisional
estimate of the actual amount of
revenue realised in 1051-62 was
Rs. 128:3 crores. According {o the
Finance Minister's  estimate of what.
the surplus would be in 1951.52, it
was only Rs. 92 crores or thereabouts.
So, a variation of fs. 28 crores occur-
red, and it is a significant amount
which will have to be taken into
account. I do not for a moment sug-
gest that we can immediately arrive at
a balance between these various trans-
actions, but I do hope that the Fin-
ance Minister will give this matter his
attention, as also those who work
under him, and 1 also 'do hape that it
will be possible for them to have an
explanatory chapter on how these
various suspense items move about
from one particuiar period of time to-
another. We should like to have more
light on how these things are being
done. We should also like to have a
greafer split-up of the various items
under “miscellaneous”. When you see-
Rs. 53 crores under niiscellaneous and
only Rs. 11 thousand our thereabouts
under electricity, we are reminded of
the system of accouating which some
of us: used to practise when we were
studying in hostels for the purpose of
sending accounts to our homes, name--
ly of specifying thuse items which we
:spend.on hostel and college fees and
including under “Miscellaneous® ail
those forbidden expenditure*which we
do not want our parents to know, or
realise. Mr. Deputy-Speaker, I there--
fore think that this is a matter which:
ought to be taken in hand by the Fin-.
ance Minister. In more respects 'than:
one we are specially qualified to in-.
vestigate by which a modern. scientific
and up-to-date method of accounting.
can be introduced into our economic.
system,
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That apart, I should like now to
make a few observations on the
Budget. This Budget marks a twning
point in the uistory of our couatry.
It is no use attempting as some ot my
friends bave done either to deprecate
the budget very s'rongiy or to suggest
that we are not wiinessing a new vevo-
lution in our methods of fiscal training
and technique. 1 want it to be quite
clearly pointed out to my [riends that
we are now facing the lean years of
Indian finance. Hitherto we had
revenue surpluses which were a form
of public saving and which were meant
to be utilised for capital development.
Hereafter this form of revenue surplus
would: not be available. We have,
therefore, to find out ways and means
of. implementing our great programme
of wational reconstruction at minimum
cost. My point is that the deficit on
revenue account would be of the order
of about Rs. 19 to 20 crores. Here,
let me point out that I do not «gree
with those of my friends in the Fin-
ance Department who have attempted
to suggest that the Rs, 3 or 18 crcres
which are obtained from Pakistan
should be put to the revenue side of
the budget; they are to be put on the
capital side, But that does not
seriously alter the trend of my argu-
ment. What I am suggesting is that
we would have to be prepared for a
deficit of a much higher order even on
the revenue side. That itseif should
make us realise that there are very
many problems which we have to face
and that we have to undextake ways
and means of increasing the resources
of our country, so that it might be
possible for us to have a greater
amount of surplus or a greater amount
of public saving for the purpose of
financing capital developmen:. The
Finance Minister in the course of his
speech, Mr. Deputy-Minister, pointed
out that the deficits during the past
two years were of the order of Rs. 83
crores. I venture humbly to disagree
from him because I feel that when we
are talking of deflcits we must take
into account the overall deficit incur-
red by the Centre and by the States
and that would be of the order of
Rs. 212 crores. During the years of
relatively light expenditure we had a
shortfall of about Rs. 213 crores
Undoubtedly now when we are going
to have a very great amount of ex-
penditure we might have a greater
amount of. defleit and we would have
to find out ways and means of trying
fo meet our cagltal expenditure. What
is the solution?,

Some Members have pointed out
that deficit financing is good: others
have pointed out that it is poison.
One hon. Member who preceded me
pointed out, that it could te taken like

a tonic. Now, I am not willing to enter
into the merits of deficit financing or
demerits of deficit financing in an
academic spirit. ‘Ibhe time has now
come when we snould face realities. I.
do suggest that we have to indulge in.
deficit financing because without in-
dulging in deficit flnancing it would
not bc possible for us to indulge in
capital expenditure. on such a large
scale. But when we are taiking cf the
scope of deficit financing I would like-
to place before the Heuse and the Fin-
ance Minister the two great limitations
which face us. The first limitation.
that faces us is that concerning the
internal price level. The hon. the
Finance Minister referred {o the cost
of 'living. He said that he was gcoing
to keep a watch over the cost of
living, so that it may not shoot up-
within a short period and maike a mess
of the plans of capital development.
But there is another limitation which
has also to be horne in mind, a limita-
tion which has aot received as much
notice as it should have done in all the
discussions that have token place on:
deficit financing. That limitation is
the external limitation or the limita-
tion which arises on account of our
balance of payment position. I think
this is as important, Mr. Deputy-
Speaker, as the internal price level and
I should like to elaborate that rarti-
cular point a bit mcre because 1 feel
that a time will shortly arrive when we
might have either to reconsider our
policy or might even have to leave the
sterling club of which we are a
member.

The second serious limitation is as
serious as the ftirst. What would be
the consequences of deficit financing
on our balance of paynients? The
Finance Minister in his budget speech
on page 6 or 7 points out_that so far
as the balance of payment position is
concerned, they have now, whether it
Is by accident or design, a favourable:
balance and they have contributed
about Rs. 63 crores to the Dollar Pool
during the past six months. But the
moment we Indulge in defleit financing
we would have to be prepared to a
worsening of our balance of payments.
Now, when we are a member of the
Sterling club, we have also to under-
stand that there are certain rules and
obligations which we have to observe.
If all members of the sterling club
became gay, which is what deflcit fin-
ancing means, then the c¢lub would
have either to be rapidly liquidated
or would have to wind up its affairs
due fo its resources being exhausted.
But if one member even turns gay
there are obvious limitations on the
amount of gaiety that he can indulge
in. Therefore, from the point of view
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of deficit financing, we have to under-
stand where exacily we ought to put
.ne pressure, to sce (hat our balance
of payments does not deteriorate. T he
Finance Minister who is very cautious
and canny in this respect made an an-
nouncement that we were guing to
have deficit financing of the crder of
Rs. 140 crores. Undpubtedly it had an
excellent bullish eldect on the markets
and certainly the prices began to logk
up. But I would like t> point out in
s connection that the very fact of
businessmen being most optimistic
.about the rise in prices, while un-
doubtedly valuable must give some
cause for misgiving in high financial
guarters. The moment a businessman
begins to think that the interna!l
market is looking up uand that they can
jook only to the internal market that
moment they will begin to cater to-
wards the internal market ‘alone {or-
getting the external market or the
export which is &s imporiant and which
would have to be taken into account
by all businessmen. Deficit fluancing,
therefore has a scope, but the limita-
lions are very much more importent
and I should have wished my hon.
friend the Finance Minister to have
come out with deilnite and specific
proposals as to how he is’ going to
siphon the surplus and the ineasures
he is going to introduce Ior the pur-
pose of keeping the cost of living in
checking and also for improving our
balance of payments position.

There is, for instance, one method
‘which can be resorted to and which
has been resorted to by nther Govern-
ments who have indulged in  deficit
financing to a very large scale and
that is that of stepping up exporis for
certain reasons with a view to having
foreign exchange. But how those
exports are to be stepped up. at what
prices we are to requisition a portion
©of the productive capacity and what
are the various methods that we have
to adopt to keep the cost down ail
‘these are matters of high policy on
which we -annot take a decision very
quick. I do think, in this connection
that some of the expedients thal we
have resorted to for having an en-
quiry committee into certain of these
industries might be kept at a very
much larger scale. The tea industry,
for instance, nas a committee which
has been constituted to enquire into
cost and prices. Similarly in a
perind of inflationary activily deficit
financing is going to lead to o great
deal of inflationary activity and we
must have various committees consti-
tuted to enquire into the conditions
of these industries and to prevent cost
from stepping up because if cost begins
to step up. that moment your Plan
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would certainly have to be revised
radically in favour of higher cost and
that would also minimise the’amount
of effort that:you can contribute to
your Plan.

4 P.M.

1 should also like to point out that
schemes relating to compulsory, saying
have to be taken in hand, Take for ine
stance this idea of compulsory saving
which has been voiced forth on several
occasions. Certainly, in u period of
buoyant activity lew people will be
found to grumble if we have a system
and a scheme which siphons a portion
of the surplus not mercely of salaried
groups but of Income-tax payers and
also payers of land revenye, ‘i'he only
thing which we nave to bear in mind
is that the individual 1nust also be
given an incentive to save more, and
for this purpose the funds that he
saves must be allowed to bé invested
in a larger variety of enterprises. 1
think that this is a thing which ought
to be taken in hand immediately.
Probably, had the Finance Minister
given expression to these various
schemes which be had in view, the
bullish effects on our stock exchange
would not have been as great as they
were, , I do not blame him for having
obtained certificates from those who
are producers or merchants. I amn not
one of those who hold the view that
anyone who gives a certiticate is neces-
sarily to be sus But I do think
that when we are having a large
national policy we have also to bear
in mind what the elYects on the econo-
my would be. In almost every under-
developed economy we would have to
resort to this expedient of deficit
financing. and I think that for a long
period to come we will have to indulge
in this., But at the same time we
must be aware of ihe limitations. I
am not one of those who think that
we can afford to get out of the sterling
club immediately or in the near future.
I have this reason. I think we wouid
have from Rs. 100 1o Rs. 200 crores
deficit of our balance of trade account,
and it would be impossible for us
unless we are part of a big group of
countries. to fulfil our international
obligations. But the very fact of our
remaining in this club,must make us
realise that we have to concentrate on
certain types of desirable activity so
that our balance of payments pasition
may not worsen snd so that we may
have an,; opportunity of promoting
internal effort within our country with- -
out at the same timme being called to
check by others because we have ex-
hausted the sterling reserves or
because we have not contributed suffi-
ciently to the pool of the club of which
we are & member.
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Col. Zaidi (Hardoi Distt.—Norlh-
West cum Farrukhabad Distt.—East
cum Shahjahanpur Distt.—South): Sir.
I am thankful to you for affording
me this ~opportunity to say a few
words about the budget propdsals.
This year thc budget has been domi-
nated, not only in.the minds of its
framers but also in the mlnds_of
other people who are busy discussing
it. by the Five Year Plan. It has been
prepared under the shadow of ue
Five Year Plan. That is the most im-
portant factor to discuss and to think
about. Therefore I propose to conflne
myself to some aspects of the Five
Year Plan. .

For generations my countrymen
have lived in despair and despondency.
They have felt like poor and helpless
pigmies who were not capable of any-
thing big. We are all very happy and
proud to see that not only are we—

I mean not only the Government buil

all of us—thinking big, but vye-also
have the courage to act in a big way.
We have ceased to be timorous and
halting, and can be bold and dynamic.
We have to fight a very long and con-
tinuous battle against poverty and
penury, and we have to make up a
tremendous leeway. Therefore, as
Mr. Gadgil has rightly pointed out,
either there will be a revolution or we
shall have to be revolutionary in our
methods of work and in the way we
apply ourselves to the achievement of
big targets.

The fulfilment of the Five Year Plan
and the Plans to come thereafter is
a national “must”. Every sacrifice has
to be made and everything possible has
to be done, not only by the Govern-
ment but by all of us, to see it properly
implemented within the shortest possi-
ble time.

A yery distinguished industrial mag-
nate said yesterday that the Plan will
fail on financial grounds. I hope I am
not misquoting him. Many people that
1 have spoken to have alsd entertained
doubts regarding the completion of the
Five Year Plan, on financial grounds.
‘They think that it is too big, that we
shall not have the money.

But I have no grounds for pessim-
ism. I know that nations and peoples
have got tremendous reserves of will
power, elasticity, resilisnce. I remem-
ber that when the First World War
broke out a very distinguished gentle-
man—1I think it. was Norman Angel—
predicted that the war would be over
'within a few months because the whole
economy of Germany would be shat-
tered to its foundations within a few
months. But somehow the Germans
beliéd that -expectation and the war
went on for four long years. Similarly,
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coming nearer home and talking of a
comparatively backward and poor
country, it was said—with some sort
of undesirable satisfaction—fhat a
certain Prime Minister was taking on
a very big country, that he was being
stupid, that money was pouring into
his country through oil royalties and
that the economy of the country would
be completely shattered and there
would be a revolution and people
would want his head on a charger.
More than a year has passed. That
country has not received one penny in
the shape of royalties on oil. Bul the

"country is still going on, and that

Prime Minister is still going strong!
So nations, if they are determined, can
do wonderful things.

Now that we are not only awake but
are on, the march, we hope we shall
be able to do big things. l?or too long
we have looked upon ourselves as
pigmies. But I hope that like the
builders of the Taj we shall now begin
as Titans. I hope we have already
begun as Titans, and pray that we may
finish as jewellers.

So, as [ said, I am not pessimistic
at-all about the lack of finance or any-
thing like that. Certainly there are
reasons to be a little uneasy in one’s
mind about deficit financing. But what-
ever the drawbacks and whatever the
dangers, we have to face them. After
all, if we are at one with our Prime
Minister who more than two years ago
was pleased to say that he would put
the question of Food on a war footing.
if we are serious about fighting the
war against hunger and poverty in
our country, then, like every country
which has been at war either in the
First World War or the Second World
War. nothing is too much for us.

We have got to finance the Plan
somehow and we must find the re-
sources necessary for it. Although I
would not criticise the Finance Minls-
ter for his proposal regarding deficit
financing, we certainly have to be con-
tinuously cautious and we must reviey
the position continuously. We must be
vigilant. Although two years have
passed and a lot of work has been
done, no report about the progress
made is yet ready. This sort of thing
is not -satisfactory. We' must be told
continuously. not only we, the Mem-
bers of Parliament, but the country
also must be told continuously, what
progress has been made and how the
estimates have been adhered to. what
the actual cost is, how it compares with
the original estimates and so on. We
must keep a very vigilant eye on the
progress of the ve Year Plan.
Although, as I said, two years have
passed, we have nmt been given suffi-
cient informatica «%wout the varioys
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aspects of at least the important pro-
jects. It is the duty of the House to
be very vigilant and to see that money
is not wasted, that il is put to the
maximum possible use.

I would like to ask the Finance
Minister one question and it is t}lis.
If, because of the deflcit financing,
there is some inflation and prices rise,
the rise in prices should also increase
the estimated cost of the various
schemes of the Five Year Plan. There-
fore, will the solution for finding money
lead to the need for more money due
to the rise in costs? I am sure the
explanation must be in his mind and
that he wil) be pleased to vouchsafe a
reply to satisfy me.

1 will come now to the main point.
How is it that although this wonderful
Five Year Plan is before us—this is
really a wonderful plan; it is really
magnificent, it is wonderful; it fills us
with excitement—we find there is not
much enthusiasm in the country in
spite of all these things. Why is the
country not feeling enthusiastic on
account of this Plan? Why has it left
people cold? There is no use denying
and I, for one, will not deny that
people at large are not enthused. They
are not getting excited over this Plan
and we must try and analyse the
reasons for it. I do not criticise the
Plan. It is very good. It has been very
well conceived and many foreign ex-

rts have paid their tributes to this

lan,—not that 1 attach great import-
ance to what the foreigners who come
as our guests tell us about the Five
Year Plan but the fact remains that
many forejgn experts have expressed
their satisfaction with the Five Year
Plan. With gll humility, I would like
to say if not to the Minister for Plan-
ning, at least to the Finance Minister
who also is so closely associated with
the Five Year Plan—how we have gone
about this, business. We have gone
about this business in a big way, like
a big country like America, like a
country which has big resources. I am
glad.—t})at we have got resources. [
would like to state that I am not poor.
A country so big as India which God
has made rich may be proud to feel
that it is rich but apart from that,
we are poor, we are not America yet
or even England, Italy or Japan. We
sat down in a few rooms at the Centre,
started making plans on paper which
were big., which were colossal and
which will change the face of India. I
agree that when the Plan is imple-
mented, the difference to India will be
colossal but if any plans fail, the
failure also will be equally colossal.
Till a few years ago, those who are
Chief Engineers today were used to

the donkey and mule economy. I know
of some big dams in India. I saw some
dams in Mysore. Those were not built
with all these big machines coming
from America. They were built through
a sort of PW.D. economy, the‘od
economy of our Indian P.W.D. They
used donkeys and mules. Those people
who used mules and donkeys have
become today Chief Engineers. Due
to variols circumstances and through
natural’ progress they are Chief
Engineers and they are spending crores.
of rupees on machinery abaut which
they have not any idea. It #s not in
their bones. It is not in their blood,
They are not Americans used to machi-
nery. They are not in love with. big
machinery like the Americans, like
the Germans. Because of this we
borrow experts. We also borrow, if we-
cannot buy., or we accept machinery
as gifts from abroad. :

Mr, Deputy-Speaker: Maghinery
seems to be the donkey of the day.

Col Zaidi: Yes, Sir, but you will see-
my point. All this big planning is
good but in this planning, the masses
had no part. Not only the masses have
had no part, the Congress workers
and other public workers hrave had no
part. Members of Parliament and legis-
lators have had no part. It is worked
from the top. Getting hold of experts.
Indian and foreign and making use of
foreign machinery is good but at the
same time let there be another type of
plan prepared in the villages, in the
districts. Submit these plans to the
State, get them checked and vetted.
Then from every State, proposals
should be sent up to the Centre so that
when the plan is ready, every district
will also know what is going to happen.
I represent three districts—Hardoi
District, Farrukhabad District and
Shahjahanpur District. People ask me
“What is going to happen in our
district as a result of the Five Year
Plan?” I used to reply ‘“Have you not
heard about the Damodar Project?”
They say “What is going to happen
in Hardoi District?” 1 used to
say “Something will happen here.
We are one country and whatever
happens in Hirakud and Damodar will
also benefit you. Do not be parochial,
selfish and narrow-minded.” “his is
huma‘a.n nature. They laugh at me. They
say “Tell us something about Hardoi
District. If not Hardoi, tell something
about the next district.” But there is
nothing to say to them. -

Dr. N. B. Khare: There ‘are donkeys
there.

Col, Zaldi: Give a chance for the
people to participate ind say what
they want. What they want are cnly
little things. They do not even think
in terms of flood control and the
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generation of millions of kilowatls of
energy, to consume which you require
.development over a period of twenty
{0 thirty years. What the men in the
countryside want is some littie water.
improved seeds., money for buying
cattle, and if they are a little advanced
.and enlightened,— as they are now
assure you—they want a tuvewell
Give them a tubewell. Where there is
watefr . stunding, and where waier has
collected after the rains, give them
canals. and not only that, but drainage
also. These little things are of tremen-
.dous interest to the countryside, and
if these little things are attenued to.
in which the people would aiso take
part, then there will be tremendous
enthusiasm among the people. You can
.generate enthusiasm by this means.
Instead of that, we have goi only one-
cided progress.

We have built many national labora-
tories. The way they have been built
is really wonderful. They are the best
in Asia. and perhaps they are amongs!
the best in the world, I am really very
proud of them. But what has happened?
The very best scientists and research
workers have been taken away from
the Universities. I have talked to a
number of Vice-Chancellors, and what
1 am stating now is an abscluie fact.
They are finding it difficult ‘v attract
or even to retain in service any first-
rate men in the realm.of science. be-
cause these growing national labora-
tories are attracting all of them, to
themselves. So, the universities where
research work is really carried on, in
the beginning, are not attended to. And
it is at the top. again, that you have
the national laboratories. The same
thing was done in Australia during
the war and the Australians have
corrected their mistake later on. They
also concentrated on national lahcra-
tories, at first, to the neglect of the
universities. Now they are trying to
undo that mistake, and they are con-
centrating more and imore on universi-
ties, which are the real places of re-
search, and from the universities are
to be fed the national laboratories. We
have to-work on a smaller scale, and
diffuse our energies, ana programmes.

What has upset me aggin. is this
pamphlet on the Japanese mechod of
paddy cultivation. I am very tired of
hearing about the Japanese method. In
the very first page, the paphlet says:

“Many farmers produce only 10
maunds per acre, but farmers try-
ing the Japanese method produce
as much as 30 maunds.”

Here and now, I tell you, Indian
farmers are producing, not as much as
30 maunds, but as much as 50 maunds.

ion). This book savs that
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farmers trying the Japanese method
produce as much as 30 maunds. [ am
saying that I know Indian farmers,
who, without the Japanese mgethod are
producing as much as 50 maunds. end
In some cases, even more than that.
There is a farm in Dabra in Gwalior
State,—I have got photographs of thgt
farm, and I would like tp show them
to my friends who may be interested
to see them—when I saw the pictures

» of that farm, I found some bamboo

growth, and believe me, it looked like
bambpos, but it was a rice crop. it
was of such a tremendous height. But
still, no one talks of the best Indian
farmers, who are oroducing 50 and
more maugds per acre. Why not get
hold of their methods, which are
native to the soil of India? Why not
get hald of the methods which people
are adopting here? Boost up your own
countrymen, Why do you not boost up
your own countrymen? Way boost up
the Japanese in our country? Tt is
silly—it is both unvariiamengry and
uncharitable, and so 1 would not say
silly,—but this pamphlet about the
Japanese method of cullivation jus:
provoked me. I would lke to hear
about my own countrymen who are
pljogjucing 30, 40 maunds per acre, and
their methods of farming should be
popularised in India; they should be
boosted up, and a pampnlet should be
written about them, because they are
using Indian methods.

So long as we are promising the
moon to our people. so iong as we are
promising a better future. and so long
as the people are not giveu the chance
to partic'pate in our programmes, €0
long, will there be no public enthu-
siasm. What galvanised the people of
England was not the promise of a new
emJ)h'e by Churchill. They felt electri-
filed, galvanised, and delermined with
an iron will, to fight all adversities
under all circumstances during the
last war., when Churchill promised
them, not a new empire, but blood.
sweat and tears. 1t was the offer of
the blood. sweat and {cars, which
electrified England. not the promise of
an empire. What did Mahatma Gandhi
promise our countrymen? He did ngt
promise us wealth and material great-
ness. He asked us to sacrifice, and go
to jail with him, and all the couniry
went with him. The country was on
fire, but the country s not on fire
today, in spite of the ¥iv¢ Vear Plan.
We are promising the people most
wonderful things. and yei the people
are not electrified. They arc not on fire.

Shri Gopala Rao (Gudivada): We are
in fire. ’

Col. Zaidi: Money and material re-
sources, about which some countries
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have talked so much, wiﬂ not enthuse
my countrymen. Materialistic pros-
perity . will not‘ galvanise our people,
and it is only the Gandhian voice, that
calls for sacrifice, that wul appeal to
us. We believe that our springs are in
spiritual soil, and it is only the things
of the spirit that appeal to us and
electrify us.

I would sum up by saying that if
you:- want to build up a finer India,
and a morg’ prosperous Iadia, if you
want to have big machines and national
plans, see that you not only ask the
peopie for co-operation, but ask them
serfdusly, to make sacriiices for those
plans. Otherwise, withoui their close
co-operation and witiout their making
sacrifices for it, the couniry will never
respond warmly to it.

Shri K. K. Desai (I7alar): It is very
difficult to give any very definite
opinion about this Budgei for the year
1953-54. This Budget appcars to me to
be really a departure from the ones
which we have had curing the last
four or flve years. Duriag the last four
or five years, 1 think, thc country had
at the end of every ycar, in actual
receipts apd expenailure, some sur-
pluses. Those surpluses roughly
amounted to about Rs. Y6 crores. But
this year. for the first time, the hon.
Finance Minister has placed before us
a Budget which shows sume deficit to
the tune of about hs. 3 crores. Tlhe
reason given by him is that it was
necessary during the last three or four
years of inflationary period, to mop
up by taxation some arnount, wilth a
view to have a little deflationary efTect.
so that the prices might come down,
It is a sound reasvaning. 1lhe steps
taken during ihe last four or five years
may have got some eifect also. but let
us see what the effects were.

The hon. Finance Minister in the
course of his speech said that the
wholesale prices have come down com-
pared to the peak of 1951 by about
57 points. It is well and good
But how has that fall in the wholesale
prices affected to actual cost of living
of an ordingry worker or a middle-
class man? The cost of living index. on
the contrary. shows, if I may say so,
almost the stable conditions that
obtained in 1951. I need not go into
these figures. I may analyse them &nd
prove that in one or two centres the
cost of living has gone up by 4 or 5
points. At the most, one can be satis-
fied that the cost of living index on
the average during the year 1952 was
more or less the same as in 1951. The
reason why I have placed all these
facts before the House is to show that
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the inflation as it really affects the
common man has not been reduced in
any shape or form. Therefore, the
Finance Minister should have been well
advised in continuing a policy of taxa-
tion. He has pleased some sectors of
our gommunity and almdst every day
we are hearing that the Budget has
given 'satisfaction. This is a very
modest Budget as I would like to des-
cribe it. But, this is not a Budget for
development purposes. If we go into
the figures of revenue and expenditure
during the last five years,—1 was
struck when I was studying these
figures—we will ind that Excise duties
which were round about 50 crores five
years ago have gone up in this Bud-
get to 94 crores. The same story can
be repeated about Customs duly.
Customs duties have also gone up from
126 crores to 170 crores. Who have
paid all these duties?

[PaNDIT THAKUR DAS BHARGAVA in the
Chair]

Obviously, all the indirect taxes were
to a considerable extent paid by the
consumer, that is, the common man.
As against that, I would refer to the
reliefs given to business and industry
during the last 3 or 4 years, to which
I have had® occasion always to refer
during the last 3 or 4 years. I have
always criticised the Finance Minister,
saying. ‘You are robbing Peter to pay
Paul’. On the one side, excise duties
were going up whereas on the other
side continuous reliefs were given to
the Income-tax payers, Supé&¥tax
payers, Capital Gains Tax payers. A]l
that is past history now. As I calcu-
lated when I spoke on the Budget last
year, the reliefs amounted to about 40
crores. During those peak years reliefs
were granted. Of course, I am happy
that this year the Finance Minister has
not come forward with any proposal
to give some relief to those friends.
But, at the same time, the resources
and capacity of that section of the
community to bear the burden of
developmental expenditure has not
attracted his attention. I personally
believe that instead of trying unneces-
sarily to create a sort of a psychological
climate for big business and industry.
he should have gone in for raising the
tax on those earning Rs. 10,000 and
more. That would have certainly given
an enthuslasm to the people,

Last year, I paid a tribute to the
Finance Minister. I said, here is a
Finance Minister who is trying to write
for Us a new economic theory, that is.
financing capital expenditure from the
surplus in the Budget. It was criticised
then. But. I was one of those who,
along with my other friends, paid a
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tribute to him. But, I withdraw that
tribute now because he has again re-
versed the gear. Instead of raising
some revenue for capital expenditure
on development programmes, he pas
sat quietly and allowed big business
and industrialists and the rich people
to go away free from any additional
tax. Of course, he has satisfied them
and that satisfaction can be seen today
from the various so-called reactions in
the Press. I do not grudge that. But,
I must say that deficit financing to
which he is now committing the
country should be looked at from all
points of view. 1 am one of those who
believe that deflcit financing is inevit-
able if we want quick development and
there is complete justification .so far
as the Finance Minister is ®oncerned
for going in for deficit financing. But,
I believe that deficit financing should,
simultaneously, be associated with mop-
ping up operations in the form of taxa-
tion. That he has forgotten. What you
normally do is that you put in some
money  for development and tirus
create purchasing power but one does
not know where that purchasing power
will ultimately accumulate, By g pro-
cess of capital formation wunder the
existing capitalist organisation, it
mighg again gravitate to big business
anq industry. So, the policy of taxation
which he has followed this year, is.
in my opinion a little dangerous. He
should have, at the same time, gone
in for gradual taxation, as I said, by
raising taxation rate for those persons
who are earning Rs. 10,000 and more.
This is my first criticism about deficit
financing, coupled with the develop-
ment programme and absence of fresh
taxation proposals. As I said, during
the last five years. on the one side
taxation has gone up. Particularly my
objection is to taxation going up in
respect of Excise duties and custom
dut’es. These duties are, as a rule,
paid by the common man. Simul-
taneously, as I said, taxation has been
reduced on the other side: Income-tax
rates have been reduced. Super-tax
rates reduced, Capital Gains Tax
abolished, Corporation tax reduced,
rates of tax on higher incomes have
been reduced. A larger depreciation
allowance has been given; more depre-
ciation allowances for new capital
expenditure have been given to the
extent of about 45 per cent. of the
total capital value. It is not a small
thing. All this money, which, accord-
ing to the taxation proposals of 1948
and 1949 belong to the nation, has
been given to big business.

. I would like to ask a straight ques-
tion from the Finance Minister—
whether his current taxation proposals
are calculated to bring about gradually
a reduction in ineauality? I do not say
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‘Let everybody have the same income”
but whether on the basis of present
incomes the gap will be removed. My

answer to that, Sir, is ‘No’.

The Minister of Revenue and Ex-
penditure (Shri Tyagi): - The estate
duty will do something.

Shri K. K. Desai: I do not krow
how the estate duty will work. Any-
way let us see when it comes.

Dr. M. M. Das (Burdwan--Reserv--

. ed—Sch. Castes): He will again revise

his opinion. Do not worry.

Shri Tyagi: He will adopt ny
opinion. '

Shri K. K. Desai: Now there is one-
nther point to which I would like to
make reference within the short time
at my disposal. On the floor of this
House at various times we have heard
that there is much that is needed as
far s the public administration is
concerned. On the floor of this House
as well as of the other House as also
on the floors of the various Assemb-
lies we hear complaints of corruption.
Whether these complaints are true or
untrue one cannot say. But there is
wide-spread belief in the country that,
there is corruption. It may be said on
the side of the administraticn that
the complaints are exaggerated. May-
be so. Bul it is not necessary oaly
thal the administration should be
non-corrupt but the people should
believe that it is non-corrupt. And I
may suggest for the consideration of
the Government that most of these
cases arise because probably there is
some lacuna in dealing with persons
who are corrupt or who are corrup-
tors. Though we have ourselves put in
one legislation, that legislation has.
been found to be a little hit futile.

Two minutes more, Sir, I think the
time has now come when the discase
of corruption should be considered as.
an ‘emergency’ and if necessary, the
Constitution may be changed or sws--
rended with a view to put up sum-
mary courts for trial which are not
bound down by the lawyer's proce-
dure—High Courts, Supreme Court.
etc—and such  tribunals should
administer summary, even-handed
justice in respect of complaints that
are being made. That ig the sugges-
tion I would make to the Govern-

ment.

Now there is one last point. Again
my old friend from Kolhapur made:
some reference to the questioh of
Prohibition yesterday. I know that the
gentleman represents the Kolhapur-
district. But in this particular respect
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whom does he represent? 1 do not
know whether he represents the liquor
vendors, liquor merchants or the rich
people who have to pay sowe alter-
native tax in view of Prohibition in
Bomtay. As far as those people from
whom croreg of revenue are collected.
i.e. the poor people of the country,
are concerned, [ have the privilege to
be with them for the last 30 years
and their lives have been made happy.
If a plebiscite is taken among those
poor people who were addicted to
drink because drink wag made avail-
able to them for revenue, I have not
the least doubt in my mind that they
will solidly vote for Prohibition. But
the people who are making all these
complaints and who are raising all
these issues are those people who
are interested in the liquor trade or
who have to'pay some alternative tax
because of this excise duty having
been abolished. The poor have been
considerably benefited. But some sec-
tions of society have to pay the tax.
At the monst it ig only a shifting of
the incidence of taxation.

I am sorry, Sir, I have not got the
time. I have got many other points
which 1 could have developed. but I
will take some other opportunity.

L4
An Hon, Member: Prohibition is
hanging.

Shri K. K. Desai: I have got nn time.
Otherwise, I would have gone into
details.

Dr. Jalsoorya (Medak): Befoie I
begin, I must sincerely congratulate the
previoug speaker, Mr. Zaidi, for his
beautiful speech.

With regard to accountancy about
which the hon. Member, Dr. Krishna-
swami, complained. there is an old
npyme that says:

“Never ask of money spent
Where the spender thinks it went
Nobody was ever meant

To remember or invent

What he did with every cent.”

“Unfortunately, this is the people’s
money and we are constrained o ask
certain questiong for information be-
cause we are in doubt. We are not
specialists. We are just laymen and
finacial and monetary theories are
not everybody's business.

Now the Finance Minister has been
.compared by Schwarz to the Ilouse-
wife. He says—you should give her
mnot only what you can and what she

asks for. You should give all your in- -

~come—in fact, your whole income.
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Well, it depends upon the hou.fzewnte.-
I do not know whether she still fol-
lows the old-fashioned sgquander-
manid or whether she understands theit
times have changed.

Now, my difficulty in discussing this
budget is: on what basis are we to
discuss it? For instance, if we are to
take the old, orthodox, out-dated
capitalistic monetary- theory, then
there is no quarrel.

An Hon. Member: Via media.

Dr, Jaisoorya: We have then to
accept that in the capitalistic system
there are inherent defects—the so-
called boom periods and depression
periods. Now. learned economists
have not been able to explain why
this is a  peculiarity of capitalistic
cconomies—thig  so-called rise and
decline. The great Hayek calls it ‘an
unexplained residue’. Therefore, I
cannot apply functional finance theo-
ries, nor even the Keynesian analysis
which, I am told. the hon. Finance
Minister is so enthusiastic about,
much less the socialistic economic
theories. A budget should be an accu-
rate and concrete picture of the econo-
mic conditions of a country in the

.present and visible future. It should

not only state the present state of our
finances, but also why they are so. A
clear-cut analysis of basic factors
underlying them, of trends of rise and
decline, stability or instability and
portents for the future—that is what
it should do.

From what I could gather from the
budget speech of the Finance Minister,
ha has tried to make out a very cau-
tious plea that he is trying to stem
the rot that has set in. In certain
places he sayg things have risen:
there has been improvement, but it
may not remain for long. We have to
apprehend that this may not remain for
long. So it is like tight rope-walking:
a little this side and you fall down
this side, a little that side and you fall
down that side. So this is the picture
of uncertainty that I have got.

Secondly, thig is also an inherent
defect of the capitalist eronomy.
Boom periods come and then go down.
For instance, if we take only recent
times, the boom period in India wus
during the war up to 1946. Invest-
ments increased, exports increased and
then started the debacle, from 1946. If
you look at the Indian #luc-book.
which came so late, I am sorry, it
shows that Indjan capital was disin-
vesting more than it was investing.
Then came the Korean War and
America wanted to stock-pile. Then
our boom went up again. we exported
& lot. the Government got a lat of
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* money over the export dutles; every-
body was very happy. 19851 was the
high water-mark. The Railway Minis-
ter was also very happy. He showed
a very good surplus; then came the
downward trend. Now, I will give you
telegraphically because I have not got
the time, what are the inherent defcets
_that I have found in this Budget. The
‘economic situation is most highly un-
wrystallised. He has not touched it.
‘The Finance Minister’s assertion that
there is improvement over last year
is disproved by the fact I give now.
More than half the industries have
registered a decline. The apparent
over-all increase is due to weightage
of textiles. There is no vertical balance
#n industrial development: it is lop-

. =xided. Factory employment ig 97 this
year as against 97:7 last year with
1950 as 100. Mr. Shanti Prasad Jain,
I am told. in his day before yesterday's
speech said everything had gone up.
You know statistics; you can quote
the same statistics to prove your case
and the same statistics to prove the
case against you also. The value and
volume of foreign trade is the lowest
in the last 32 months, Labour ex-
<changes have more and more un-
employed. The Central and State
Governments’ surpluses have been
wiped aut. Madras which had 90 crores
@and Hyderabad which had 37 crores
are now deficit. The cash balances of
the Centre and the States have been
reduced to zero. They stood at 273
crores at the Centre alone only two
Years ago.

Industries :

Out of 79 crores capital expenditure
for 1952-53, we have now allotted
Rs. 13 crores. Out of capital expendi-
ture of Rs. 200 crores, 6.75 crores have
‘been allotted. This is what is said in
Ppage 17 of the Budget speech:

“The provision for capital out-
lay in the revised estimates has
largely been regulated with refer-
ence to the progress of expendi-
‘ture on the various schemes. ''he
reduction of Rs. 20 crores in the
expenditure is mainly due to a
‘saving of Rs, 829 crores in the
‘provision for defence capital cut-
lay and Rs. 3.15 crores in the pro-
vision for cavital outlay on indus-
trial development, mainly in the
provision for development of the
shipping industry and the setting
up of a steel plant.”

In other words, there is no desire
;at all. In fact, there is a complete
a:tempt not to develop our industries
-at all.

" Now, there is another question. The
r@port of the Finance Commission on

535 P.S.
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page 60 says that out of 91 crores of
Revenue Reserve which all the States
had in March 1950, only 38.27 crores
willﬁl:e available at the end of this
monthn.

We talk of deficit financing as if it
is going to begin now. It hag begun
long ago. According to Commerce,
_27th February, out of Rs. 115 crores
raised ag loan which are to mature
in 1953—55 as much as 75 crores were
contributions by the Reserve Bank. If
this is not deficit financing, I want to
know what it is. A small surplus of
3.75 croreg ig converted into a deficit
of 3.79 crores. There is a nominal
surplus of 45 lakhs on revenue acccunt.
1 am going to draw your attention to
something more. There 15 & deliberate
attempt to inflate budget figures. In the
anxiety to present a balanced budget,
the fizunes have hecn deliberately in-
flated. Changes between Revenue
and Capital Account are unwarranted.
The over-all deficit is given as 79 croreg
-for 1952-53 and 140 crores for 1953-54.
But is that all? The revised estimates
for 1952-53 are based on the actuals
for the first ten months. Jt may be
good and convenient arithmetic but
bad economicsg to disregard the actual
downward trends witnessed during
the last 6 months, and to multiply the
actuals by 6/5. I will give you, Sir,
the figures. I cannot explain it because
it will take a lon7 time. l%r import
duties there is an inflation of 3 crores;
export duties inflation of Rs. 12 crores;
Union excises inflation of Rs. 6.5
crores; income-tax on Corporationg an
inflation of Rs. 4.5 crores; income-tax
on other than corporations, 2.5
crores. These give you with other
factors which need time to clarify a
deficit of 31 crores. There are then
9 crores expected from Pakistan; they
are carried forward to next year. It
was doubled to 18 crores. If the
Government were forced to pay food
subsidy and 18 crores from Pakistan
are not forthcoming, the deficit may
not be Rs. 140 crores but 70 crores
more, that is, Rs. 230 crores.

Then regressive direct taxation. In
1947-48 it was 47 per cent. In 1953-54
it is 28 per cent. Naturally. indirect
taxation will rise. Due to ‘*his pclicy,
railway returns and postal returns are
falling. The peak return was in 1450.
Now there is a downward trend. The
surplus of 18.3 crores hasg come to 9.5
and 9:3 crores estimated for 1953-54.
A deterioration of 14 crores firom the
original estimate takes place.

Now, coming to internal debt. It
stands at 2173 crores at the end of
1953-54 and the interest we have to
pay has risen from 63 crores in,194%-
49 to 75 crorea in 1953-54,
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Now, coming to industrial policy.
The Prime Minister on 9th April 1949
made a speech in which he said:

“Not enough indigenoug capital
in India.”

He did not know the figures or the
causes of capital shyness. 'he Indian
Economic Plan, 1944 puts internal re-
sources at 4,000 crores in 15 years
(p. 47). Nehru says:

“The Know-How will not bhe
available from abroad unless
foreign capital is permitted to
enter India.”

Already in 1948 the Commerce
Department allowed foreign invest-
ment on the following terins:

“Duty free import of machinery.
Tax concessions and' Double de-

preciation allowance.”

The result hag been that ‘British invest-
ments have risen from 2.81 crores in
1948 tu 28:18 crores by June 1952.
What is the result? They have started
their factories here and our own
small scale industries and manufacz-
turers have been destroyed. So, this is
our policy, I fail to see how under
these circumstances we arg jining to
talk about development of our indus-
tries, protection of our small indus-
tries and all that, when you are allow-
ing British capital on the one side
and American capital 0. the other
side to come in through the back-dror
by" these methods?

Finally, deficit financing. I will take
only two minutes more. Take the capi-
tal budget. Out of Rs. 203 crores,
Rs. 132 crores go to the States. The
total bill for the Five Year Plan is
about Rs. 2,069 crores, i.e., about
Rs. 417 crores per year. For three
years from 1950, we should have spent
Rs. 1,242 crores. Actually, we have
only spent Rs. 1.000 crores, and there
is a balance of Rs, 211 crorei. Where
is that money to come from? Origi-
nally, the deficit was to have been met
from budget surpluses. The Centre and
the States are bankrupt. They bhave
no surpluses. Internal borrowing is
not promising. Last year, only Rs. 730
lakhg were capable of being raised as
against a stipulated borrowing of Rs. 25
crores. That is our borrcwing credit
in the Indian market.

Dr. Lanka Sundaram (Visakhapat-
nam): It is a rope trick.

Dr. Jaisgorya: Within the next two
years, at least Rs. 1,038 crores have
tn be found. By mobilising sterling
resources and other loans, not more
than,Rs. 300 crores can be envisaged.
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‘This leaves at least Rs. 738 crores to.
come through foreign loans if other
means fail. For the sake of argument,.
take it as Rs, 600 crores. Is it possible:
that such a large sum would be forth--
coming in two years? Tt is impossible.
Therefore, deflcit financing for st least
Rs. ,‘)‘0?1 crores will be necessary.
Deficit financing is already there, but
the total deficit financing adding other
deficits may turn out in the end to be
over Rs. 1,000 crores. Deflcit financing
has no basis in an agricultural esun-
try. Only in an industrial country
with closed economy where. you can
durap your manufactured goods in
external markets, can it wvork-—as
had happened in Germary. 1 know
more about deficit financing tham
almost any hon. Member sitting here,

Finally, here is the cat out of the
bag. “India will regquiva 1.11 hidion
dollarg by way of roreign assistanze
for the Five Year Plan to be success-
fully completed by the end of March
1956. Accor_‘ding to an official analysis
by the Minijstry of Finance although
the possible sources of such aid have
not been specifically mentioned in the
Report, the too officials of the Plan-
ning Commission and the Government
have often expressed the view that if
any substantial assistance comes, it
can only be from the United States of
America.” I have quoted this from the
%estg York Times, dated 9th February,

o §qa7 qEYT (TFTA-qH) :
gamfy Y, ¥ wET W W oEEw
T T TG HET AEAT AR @R
o & qt s § F e a7 e
a8 A R I T g e
ANwAT 9% T § wA(wR & Fwwar g e
frar swegw a1 NS I TR
I g eI mamw
o § s e § 1 oo ¥ A
W T qoF A foowa v F @
qR W TR FW & 9% T4T
a1 3T F17 & Ao at i s A e
foar | wafed & s wex W

e & prifeos w § som™ TE°
fe @ 7w § 3w qgt W Erdr ®
Wy fmm Y g v
Wﬁmﬁwmnéﬂw
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wWoda ¢ wramagdfe 0w
w0 9T ¥w qgde (male popu-
lation) =g wx faw ¥ &1 G
gea & quE aww A, AR ag A
¢ aw o7 fr a2 @ ww oA §
T 7 q€ w1 o fir qrag S g
 F v Y foow T owan @ A
e g wd wowad s
WA fafeet & aoe @ ®T &R
W & foq wEra qgHT F&F OF a7
FoBT &1 feqT & | M A QT aEA &
T Y a6 €, G fr R o m
T q o maw vanw W a8,
¥ Tw o e S &) fe
ST ag Fgr 1 qwar & f awe aga
ST e AR @ § AR 99 7 T
FE TS BT FA@ W wfww 0
g ax frar g

anft wgr T, grag mefre e
3 77, fv o T s wifgd
a7, 3few 7 =T dTw, @@ AW
g, ST IR ww F awe wfew
(social justice) ¥ fod &xdmmr
AT Sed &, T o fF anft gw
7 a9 T $4@r (Taxation
Enquiry Committee) #%&
g ot groa F gW ®Y ¢ g dnw A
wIT afEgd a1, w@ied fFogw w
GO 3T K&, 99 & aQF a7 &
'é’,gum&w@éﬁﬂﬂﬂﬁwﬂﬁf
Trar &)

4 T A oY 9gT & O g
g o frar o § s e A @
fr & o F o (earned)
R s W (unearned in-
comz) ¥ % firaT s ar, ¥few o R
WH 0w A e 1w ¥ 2wy
W AT TR JAT | A R v
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oY e A O @ ot U e A
FAwEt (anomaly) ®t . T &
wigd a1 Bfed Wt Qe T
A & FWH FT 97 I9 § & wY
SUTET WEET T 91, I9 9T qRT
Faroorg &t wfed |

¥OT IHT Q@IS v aga ¥ &
afe i oft @@ F s ) e e
T FH TOF ¥ qwfew  quw
N ogw fem & fm e
¥ oW A ¥ xw O A qm AR
s ag arh aew
Fowad & fod fPr T 1 @
wre ¥ FE fear war & fF S
N araw faw ) faw B @ -9
Fag@ ad g1 T 3T w S B
fewfwe (deposits) @zt a1 &t
HIT 9§ qIF I FIQ AT AT
g an |

qg 9T FTES FET ¥ a7 gfF
¥oT F AewF BT (planning)
& wma < 37 (Five Year
Plan) ¥ & wfox 39 & gaifes
6B FFM 1 B AT B AgAT
Ydqcfemmar g Su & qufees
AT s e P Ia &
g FHT E, g FN & ofr aga < what

. ¥few f6 ofr worpE dfeae ¥ wnee-

W) B OF agaaT Tgawe (docu-
ment) daxgeg  foa & arhs
TR F W AT W F@
¥ a7 A I9 ¥ whral Hr ary go
#r Iq A o< e G d 1 ag
ik aa & e g7 w g F@
WA iaad @
qfews 6 ook wemT | ¥few 7
% ¢ fr wafoerdt & gt qen
AYR W WY aCE qweg A 8, I
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[w10 &=ae mER] )
ol aew N fegE 3w W
e ar v @y &1 gfan W
auY 39 oY awH § A qwrw ghear
IMAT aOE FT @ &1 X I AT
Sgfe 78t firarr wgar N fegear
& #1 § F6ife I A F FFET A
Feir 3fFT oF & a1 FgAT AN §
fore & qar wemwT & 6 @R Aow A
fead a¥ a3 7w fF3 &)

qgelt S St ey & A gw A
N 3 forw W frae aow gfar®
gfagw & 7d fadh, ag oo ot firoe-
foww (feudalism) & g@ »r faar
TF %AW A AT Y AT I W
AW ®H A€ 9T, T WY JqF &9 A
i, & & o ey, dfew frg wee
(cost) @ ? fead wEmWl W7
o ag 7 e frw feamifes
0% ¥ fpgeam 7 faar o w7
agd gu frgefoen & a1 ®Y drer a7
uF FIfae arw o &)

ol o 7g & fr @7 7 0m aga
a1 aqat xee an (adult suffer-
age) RFFRTE | TR E
fot forg & soft smardr afes 4 &,
I g% & fo fore & <o W ey arvaefy
wfes &, 78 1% g feema o
FHU) WHIoW A fraga &
It & 59 A qarfow W, Sfer
gnwrew fafreex & w7 figwe oY
wit af & @ A P o aga A
e (risk)  fear) wg fow
T § g orerE & a1 o AT Qe
AHA FTA FT AA00 48 garr v gw
A TE & ONTAT W7 AT W TR
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wfire #Y T AT H TIT W
w ¥ fawer fgr 1 @9 A A § orAT
FT TS FTAX FT & LT R -
dxm  (capitalist exploiration )
) @ FE A NfET F) WA
WA FR @ dwE ¥ AR
g% § dfrefore TRewETT AP
TRT 4T |

fermdt ¥ g9 gw THF AW AT
waeifeie §T @ &, feamaaly sraw w3
& T 7 9AGT $T T PE fFar § AT
& 919 919 I g € gEEr (plan-
ned economy) ® ¥T@H FE W
wifer v R {1 7 aga e o sdfcde
(unique experiment) # forw WY
ardrd gfrr F e A aT @
qg s g Y gar § | &9 F garr, N
& +fy ganr & dfwwr ag Femrray ¥ e
T T & | S fF a9 Y AT & Ag
gaR R & gor & e feamialt & amq
e TRTAHT &1 GFaAe g gfaar
¥ qger waar s @ & AR Iuig
2 fr g0 Tq ® FHAE F e ;@R

C®T | @ H e A froze s

N QU 7 & fod wqar SHefag
wqrEr qfew § wfed froag af
drfr g ff fam & 7o &
foi o gfes At 81 ww
7 g §  wolAw foewr §
Fifs iz dredfar g & woer
LT FH HT A § qalfod g7 7AW
N iAm g wafed g9 F o w1
& fdt § mfsa 9 T A @ w9
R o W 39w oATe I ) oww
% soam Adl fs gw 7 aga @ wofaar
Y § A F7 o AR 7Y i wx @
& SfeT e aam ol & s
sk fema ¥ g A A gETT WA
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ardfrgearr § it adfiraer o fggerl
¥ W B IW W v g wifgd
g R I ¢ 5 g fao ag €
fr gw il a2 a2 w17 X AR W FHY
FY % &CH X | g w@TEW & av hrg
T A8 e IT FTH FY AR
FIAT AT I *Y fgraa AT qHEAr
sieag g fr i a WE Ar  d,
g @ mfesT & fagmmr & fod
A 7 ¢, A 77 G gow § 99

fr gfan & ga) gl & @ T 9w
C T IORFRE !l FTF g AT @
f ¥0 %TET A% o | et w1
W oAt for omm @ oEd A
T S B T 9 A AT 47 AR
€ Fe ¢ 5 g s A T )
3T Fr QAR a1 | T 2g T I
HIGL g AT Ag AT AW qHAA & &
f swamE T 1 it TP S A
§ A F Aew gar § f ag o Ao
T (co-operation) F #r qrw
R AR I N AW A A
AN wifaw Gl wE
It wW fRard

g arfEa o o ww F et @
T wETIRET wT A wfegT & fF ag
e d ) wfige § fe O oiféat o
%¥des (fundamental) & sy
(agree ) =t & fin faumdedy & o
| o g gy et § 9 T i
WA FwAT & 1 g, 9 arfEat gw w-
oy i sl ST & oo
e 78 & 1 it awg am W
TAT AT A AT W & 1wy T
¢ & s afnfee o ¥ wiEew
T ETTN QL WICHF
T e oAt g7 ¥, wiRw adeew
i‘ﬁﬁ.‘ﬂﬂwﬁr& g of e e
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g @ weTew ¥ (it wA & fie Femr-
& qrq oY TEAET W@ aEar
& AT Iq WY FHI@ FATIT A7 HAT
& A & 9 gwwar fw s Afafeer
qEl & a9 HATIAT FIA A F4T
T & AT w4 T8 9T QAT 540 FrAr
aifgd | 4g TR ACHT TA WET
W O & darfes FgT 9 AT
# Tq 9T AT FT AT IFT qH AL
FAT FATEAT |

AL WA S F AT FET AZ AT 3
fir #fnfae wrgaeq (deficit finance)
¥ qafes®s @ AR [T Hpd WY
sefoqa @€Y &, T@ X # g ToAr
argaT, 3w ag e v fF qAfsT
g fr @ uo—4t ¥ T8 fom
(index figures )Fifas s &,
MFT IWE qgy T (¥ ¥ AY
Y % & TEw frre @Y wifas
e Al 91 A @ ferT a@q
te4o-4 ® & forT ox whaT MW
R s fafre aw @ 9g
T &, A TES § I H ¥y oAy
R & s it agr ¥ T § AR AW
ot wroy gr® e (inflation ) # st 3w
¥ w5 W yex § | ofey Iuiin
& fs v fafre ar @ anr
¥ 28 fir st o ST FaTET EEeNA
N T W A G € | R
tw efae wrEAtaT ¥ AT A
T AT &Y A FT AT G AW G S
W™ A W ¢ 6 ag W@ aX w1y
QUi AT £ BT TARY T I TRITT
N W @ W Hfw F0 @R Iw
) I3 T )

fesw (defence) & warfeas
# ax srewT wET | ag ag € R sia
& I A oFrd ¥ 937 gq-f5 FHA
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[¥10 dwaz wga]
o w0 & frar ar av QU qow
fasar 351 ar 5 ga} qsF Y qag
FT faar T qg 220 wqe g7 N
T fardh ar fr gew A o fat & qal
fax a% ag swrarr IS fF qen azag
g 3T T gT gIg
& F47 W1 Y00 FYS @I FC W@ &,
&Y &Y #0778 #410% 39 TR Jrfweara
W Tq qeF 7 wifas qr 1 q A<
280 FAs @ FT F q¢F aqTg T @I
QAT T3 300 FUAF AL FIH 7L ¥
TF AS HI | T 7 §Y Q2 vy @S
T g EAAT Y AWIEET T AE T
a1 a&t I gAIN ¥ T F AU
A0 § IT F( T LHAFFED |
ggavAf raear ) fasag @ W@
& & ga #1 wifeearT 9T AT qifeeara
g qagrg A ard 1 W

| T A I FT AAL N FH Roo FAUT -

@Y g wg aw qAtag ?
qQiF:nT FG aF ¥ TET L0
g 5 ag gq 9C gHOT FWF FA W
qEarT ggar aF ? dSfryazagr ¥
T (controvertial) am & wafex

T I F FATT AEY WA AGAT 1 D

W H & wo Aadl frga wd wrwrd gw
& wY AR IF T F G S
qifFeqT @t T T TR A W N
g ¢ fr ag sm aw o ¥ weErEa
FAFT AT oo FAF & FAF
N A9 Y AW TF W AAqE G
g mar |

TREy aqu 3 WA (o qredt)
qifferra 7 aE § FE 7T W
F =S ¥ TE BIA AEE @ A7 W ]
o tafed a3 wr § f5 qud aad

& fgq:r v osuai oY KTT0 60 AT Y
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FT TFI FTH G AT AT AT I B
qwfms add & Aq4T BN A I5H
gz (self sufficient) ‘wwrar

TR

IO Rigg AFHT : AZGS {
g o F g o 9T o A
BT B T Awrde qar aF o
T 9139 62 ¢far (South East
Asia) #ix fafes ez fedig erci-
ATARAT ¥ AE ¥ @ W@ & IF #
THEST FT g a9 A I9F 8F § |
e & 78 wawar f5 a8 00 wAT
q | Yoo FUT TTAT X & Y
AT §F AL FT YHIIST TG F GHY

| & | 7 g wdar ave @ g wafed R

feamiwr (discourage) 7 *ford
A TS T GTA g FT I AYS
& o fir 7€ arfod ¥ & war & 1 sy
Y fis wrew ez gitrar w1 feda ar<R-
args ¥TA A gE fiH (medo)
N wI T AN g B AERT
(isolate) %<7 =rgaT &, ¥@ *T W
AFTaeT fFg a@ ¥ wC aFy § qE
IO F® Fr=AT AThEd |

R g OF qhfade anif T
o, I g7 Ofr gnff (army)
M & W W wqd e
‘®T RdT @ &uUw Cqw qraed
fe¥ ammz )’ Sfew wifge § fe a3
aY gw afeendy & 9 X g a1
A W X for @@l @ qlwA
Tifgd R wT g § faw ¥ gw
W@ 1 qhEeT s S ? 7y
& ¢ e afem soar g AaA ¥
NN aH T @E | a8 gy
wfeetd) wraframak @
W W T s an fs v Wy
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FROY T NS ¢, W aw
< fafecd g & @Y agg wumaT & |
£ fod g ®Y w© TuT adw sfaarc
T wifgg 5 o & g o &
47, Y {reY a1 @199 dee ol srar-
[T AT X EW T AE N R
Y W &, gEEeT S AR | W
AR F1 ST AL "o 7 faw
FEFRFA AT PRI G H
AT AT AL &, BATY 9T wEe o
-a‘@"él Qoo%‘ﬂ'gmt\oomﬁ
N T T awy | T o T
F, U qg T ST g qF |
g 78 § & g7 B R ofiwer o
fraag N, same fedw  (joint
defence) ar mw feda (common
defence) @& @ @Ak &
AFTAST FT AMEH | A TE &
f& ag |w &1 Fr arfeere
|z Fwar ¥ele  (interest) Y
AIRAT € | AW AN | NG qer
e grfas 7 s AT g7 s
Eehe T quwar @ W TR |
I TSN A AT & oy Ay »few
Hoar e w1 kT gE §, ag /v
T qOFT A€ § | WRpEw T w ag
& fir forg o & i ) 99 *Y qwTed,
FTT T GUATER AT I H 9T AR
;¥ aifew #f@ | wafed & ag o
g wEt g aifee & g o
Ffeqae #or wifgd | v fedw
T et aferar T arfgg | aife-
| AT ) &Y T, 3 &, Sfew wifad
T oot & uw adt fare w1 &Y S
#rr 7E favY #1 am dfcw v fegr o
T Iy gwwd @ e ifw Srmar
AY T GHE &, AT SETAR! JY ALY 4%
gwy | afeR fggar dR afeem
¥, azfrard & fr Gefafraa soga
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g am A segmrd am @ W A
Td &, I I A wT AN W A ¥
ge d, M = ¥ oF aifgg o a@
& fF g fory ag & ot @), oo fede
M wEe fedw #@&F WX A
ofar & #19 ¥ e a9Ar gy
N T g & qog AN A7 T
F T FIfET w3, 9 fF gw v T
g1 N o F ag A Adf
21 wmawrd fewnih ( diplo-
macy) &1 &R gArd SRy
(statesmanship) #r asrar &

fe g7 a8 *m w2 oifem &
wA fewm a1 e feda Y S
# | g 9 A=A ufewr & gl By
Her F9T HT IT Y KigA ¥ FEAT A
"oy & AT Y I A grd axE
i g€d.....

Mr. Chairman: The hon. Member
has taken more than twenty minutes.
I did not interrupt him as it is maiden
speech but may I just request him
to bring his remarks to a close now.

WMo @WL WP : AYBT HIEW,
ofir g™ & g™ 7T T o,
oY % a1 317 N P v wifgd )

Mr. Chairman: I have already given
him more than twenty minutes.

Fo @Y WgAT @ AGA ey,
§ v § 1 fofafer mifedor
(linguistic provinces) T 4 a¥r
IR RN @S o
MO E | TFATEH A AN aETE
I gt fofafes mfedisr & a<n
qET AR | 3w 7Y wwre F mifasio
fofafees afqg arad@® ar Nar
AE AT o T T, W EEad
FE foawrs 61 f5 9@ & 705 0
aad) 7 1| { wwwan g feg warfae ot
wrrafess  afew (geographical
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basis) v wfadw wd  wifed

T g e @ A wifed,
fod fefeea i1 wa ot ad
a sfAfrafen ag & fofa-
feew mifa@or a9 4 & a8 fae I,
s gw fas #ex W &l wifaEw
Y IIT§ Y

Shrimati Sushama Sen (Bhagalpur
South): I am thankful to you for
having given me this opportunity, at
long last, to say a few words on the
Budget. Already much hag, been said
and I think the Finance Minister has
come in for his share of congratula-
tions as well ag criticisms. So there
is not very much to say, but I should
like to say a few words.

The increased development expendi-
ture and the absence of any new taxa-
tion hag earned for the Budget even a
good fesponse Irom the businessmen.
I specially welcome the relief given to
the middle classes by raising the
exemption limit of Income-tax in res-
pect of personal income from Rs. 3,600
to Rs. 4,200 and in respect of un-
divided Hindu families from Rs. 7,200

to Rs. 8,400. No doubt this is some

relief to the middle classes. But I
would request the Finance Minister,
if he could, to raise this exemption
limit from Rs. 4200 to Rs. 6,000 as that
would give substantial relief to the
middle classes.

I am indeed glad that the Taxation
Enquiry Commission has been ap-
pointed with“Dr. John Matthai as the
Chairman, and I am ssure that many
of the vexed problems may be solved
through this Commission.

At the same time I would request
the Finance Minister to put off the
Estate Duty Bill for the present, since
thig Enquiry Commission has been
appointed and they may go into this
qQuestion. For I feel that it is not an
opportune moment to put on more
taxes on the people. Already, as
Mr. Gadgil has pointed out, there are
so many taxes on the people. The
people are over burdened by taxes and
they are just trying to recover their
stability. So, in regard t~ Estate Duty
I would ask him to consider about it.
My reason for asking it to be post-
poned is, as I have said, that the
peonle are still facing economic dis-
tress. And then our Government is
not able to offer the amenities which
other countries have, where the Estate
Duty exists. such as free compulsory
education for children, free medical
aid, homeg for the poor and the desti-
gute, old age pension, etc. So my
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humble suggestion is that this point
may be considered by the Taxation
Enquiry Committee.

I agree with the Finance Minister
that there is a brighter side of the
picture and that instead of continual--
ly harping on our poverty and bewail-
ing oun lot we should also see the
bright side. We are making encourag-
ing progress towards laying the foun-
dations of a welfare State. and with
the co-operation of all and the imple-
mentation of the Five Year Plan I am.
sure, Sir, that we should be able to
lay the foundations and fulfil the
dreams of New India.

It is indeed encouraging to know
from the Finance Minister that there
is a tendency of lowering food prices.
all over the world; and. in that case
the prices in our country too would
be lowered.

At the same time he has doubtg if’
we shall ever go back to anything
near the pre-war prices and to start
our indiceg from September 1949. He
says “We did prayaschitta for the-
currency sins for revaluing the rupee”.
But I see no reason why we cannot
«0 back to the pre-war prices gradually,
with all the schemes of development
materialised and with rigorous econo-
my in administrative expenditure. A.
pruning of non-productive expendi--
ture has also to be effected in civil
and military bills.

Regarding Defence, for obvious secu--
rity reasons, I do not agree with my
friends who say that the expenditure:
should be curtailed. It is not advis-
able to take any undue risks and’
slacken the defence arrangements.
Indeed, defence is one of our valu-
able assets although, strange to say,
there seems to be adverse vvinion in
some quarters. I agree with what
General Cariappa once said that God
and Army are remembered only when
there is trouble. The Army consists of"
the most discinlined and loyal set of
young men. It would not be vroper
to effect much retrenchment on the-
pay of these officers as it would not
be an incentive for the right type of"
young men to join the Army and it
would become ineffective and in-
efficient. 1 believe already officers who
were drawing Rs. 1,400 as their pay-
are now getting only Rs. 700 and
about Rs. 100 as allowance. That is
they are getting about half of what
they were getting before.

It is very hard for those officers om
fleld duty to establish separate
establishments for their families and”
for their children and I would specially
appeal to the Finance Minister to see
that the family allowances and the
children’s allowances may be restored
&o t;hoae officers who are on fleld

uty.
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Economy in Army could be cffected
in other ways. There is scope for
more efficient operation of defence
industries whjch process seems slow
and by purchase policy of utilising
oods and stores indigenously manu-
?actured. Preference should be given
to country-made war materials such
as could be produced here and they
would be cheaper than foreign-made
goods. I may also suggest that the
armed forces who are not on .ﬁeld
services or under any operational
commitments could be utilised for
giving military training to the youths
in schools and colleges which would
teach discipline and loyalty. The Uni-
versity Authorities should make mili-
tary training as part of their com-
pulsory education just as they have
adopted social, domestic and political
sciences. The National Cadet Corps is
already inculcating military training
in some Universities such as Bombay
and Central Provinces and it would
be advisable for all the other Uni-
versities to follow suit and to adopt
this course.

[MR. DEPUTY-SPEAKER in the Chair]

If I may suggest, the financial posi-
tion of the country should improve if
we get quick returns from the huge
sums of money being spent on multi-
purpose projects and industrial
schemes. Apart from* the flve big
River Valley Projects which will take
time to materialise and give results—
but even in the process of its work,
it can help and I believe the Damodar
Valley Corporation is already giving
some benefits—the smaller projects
under the minor irrigation work
should mature within a copuple of
years and give sufficient returns. For
instance. I place before you from first
hand knowledge of conditions in my
constituency, which is a rural area in
South Bhagalpur. Some areas are
bordering on the Chota Nagpur hills
and these are hilly tracts with rocky
s0il where no kind of irrigation is
possible ,until we have a boring plant
for sinking tube wells. Now, the State
Government is unable to meet this
expenditure as 25 per cent. of this
grant has been curtailed by the
Central Government. So, it is possible
only if the Central Government pro-
vides the boring plant which costs. I
suppose, a couple of lakhs. I have
already approached the Minister for
Irrigation but as thre Finance Minister
is the final authority, I would request
him to look :nto this question. This
would help to irrigate a large portion
of tracts which were lying useless
and make them self-sufficient in food.
In times of drought which occurs
almost every year in my constituency,
the poor landless labourers live on
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some grains and leaves of trees which
are very undigestible. I have seen
this with my own eyes.

Last September, when there was. .
scarcity in these areas, the Chairman
of the District Board, made a survey
and in his Teport he said that the
distress of the people could only be-
removed if irrigation facilities were:
supplied. Besides tube wells, he:
advised Government to take up at an
early date the Eklahi Bund Scheme.
This scheme would not cost much. At
the same time it could irrigate about.
50,000 acres of land. This is only in
my constituency. I am sure this must
be the case in many other places and
if everybody gets the same facilities.
from the miner irrigation projects, I
am sure much of the expenditure on
imported foodgrains could be cur--
tailed. Such small schemes not cost--
ing much, must make many places.
self-syfficient in food and from these-
small savings, we can make big:
things.

This brings me to the Small Savings:
Scheme. The Finance Minister has.
emphasised that we shall have to turn
increasingly to the small saver to pro--
vide the money required for develop-.
ments. I am glad to find that at long.
last the women of the countiry have
been given an important part to play-
in this scheme and steps are being:
taken to entrust social women’s.
organisations with the furtherance of -
the movemenst,

The Women’s Savings Week to-
collect contributions for small savings:
scheme has already started its work:
and the Prime Minister in his message -
has sald “I hope that the women ot
India will 5ive a lead in this matter
to the men”. I am sure we shall give -
the lead in this matter and many -
others if we are given the chance.

Shri Anandchand (Bilaspur): I am:
grateful to you for having given me
this onortunity to speak. You have -
heard in this House a lot of talk a®®ut
the budget from experts in the fleld
but ngw I crave your indulgence to-
hear a few words from an absolute
layman. The general budget—as I
see—and I studied it with as much -
care as I could devote to the subject-—
is a balanced one without any effort
having been made to burden the popu- -
lation with extra taxation. The Finance
Minister in the opening vart of his
speech mentioned the general index
number of wholesale prices and he-
was very confldent that there was a-
drop in them which meant that the
prices were easing and that the econo--
mic conditions were improving. If we-
see, however, the index of prices, s0-
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far as the essential commodities for
.the working classes are concerned to
which, I gave some attention, we find
.that in' Bombay, in 1951 December, the
.index of price for working classes was
331 which in 1952 December had risen
40 346. In the same way, in Calcutta
.and Madras, the index prices were
370, 346, and 337, 327 respectively. It
.might be that the general index num-
ber of prices for some commodities
.has appreciably fallen, but that does
.not mean that so far as the man in
.the street is concerned, he has had any
relief in the matter of prices. The
.same index numbers, when connected
with certain industrial articles like
.sugar, kerosene, cotton . manufactures
.and leather goods also shows a rise as
.compared with last year’s. Especially,
the rise in leather goods is very great.
To my mind, it is a clear indication
.that those commodities so essential to
life have not fallen in prices to an
.appreciable extent, and we have to pay
for our kerosene, cotton goods as well
.as leather goods, as much as we did
in the past. The living conditions, I
tbeg to say, in. this country can only
improve, if there is more production,
.and that production can only be
.brought about by a very good handling
of the Five Year Plan. 1 am glad to
.say that the Budget for 1853-54¢ has
-been made out on the basis that it is

.the third year of the Plan. Indeed it -

+could not be otherwise, for the simple
reason that when we have once adopted
the Five Year Plan, till 1955-56, we
.have to so make the Budget, that its
iprovisions fit in with the general struc-
ture of the Five Year Plan, and the
.development envisaged therein.

Here, I would, however, like to say
:a few words about the working of the
community projects. The community
.projects, to my mind, are a very essen-
tial feature of the Five Year Pian,
~especially in relation to agriculture. I
am glad that a serious effort is heing
.made to make them a success. There
.hale, however, been a few short-com-
ings, in my opinion, in the actual work-
ing of these community projects,
-especially in so far as supervision is
-concerned. I was very very curious to
.find out what machinery tlre Centre had
- devised for the execution and the super-
vision of these projccts. We in Bilaspur
“have a block which is managed by a
-community project officer, who {s there
-on the spot. and his work is supervised
- or inspected only once in a while by the
people from the Centre. I found that
- the peogle who came from the Centre
to see the working of these community
projects on the spot, are invariably
-people who were administrators rather
~than experts in their own flelds, It

10 MARCH 19853

General Discussion 1736

might be a good thing to have a man
in charge of the fleld operations of
these community projects, who is an
administrator. That is admitted. .But
when it is a case of going there to
find out how much wheat was grown
ih a particular acre, whether reclama-
tion of land has been done under the
project, and whether the villagers
have really made the road which they
say they have, we want people who
are really experts in their own fields,
experts in agriculture, irrigation and
so on, so that when they visit the
community project blocks, and see
their workjng for themselves, they will
be able not only to see whether the
work has actually been done or not,
but also be able to advise the men
on the spot, with their superior tech-
nical knowledge, as to how the wcrk-
ing of the community project can be
improved.

Now, I would like to turn a little
while to the income and expenditure
side of the Budget. From whatever
study I have been able to make, I find
that the revenue side of the Budget
has become practically static in the
last few years. Although the income
has increased this year from about
Rs. 401 crores to about Rs. 438 crores,
still that increase is not in the taxation
structure. If we see that the taxation
structure, we find that the Budget pro-
posals for 1953-54 show a gross income
of Rs. 438 crores, out of which the tax

revenue comes to about Rs. 338 crores
only.

Another thing that I found, in thege
revenue figures, was that the percent-
age of cost of collection of taxes is
very high. For instance, our revenue
from customs in 1951-52 was Rs. 231
crores, and the revenue for union excise
duties was Rs. 85 crores. The cost of
collection af this was only Rs. 8.3
crores, that year. For 1953-54, the
revenue from customs is Rs. 170 crores,
and that from union excise duties
about Rs. 94 crores, which means about
Rs, 264 crores in all. But the cost of
co]lectu?n has gone up to Rs. 23 crores,
which is really.a jump of more than
thrice the figure of the previous year.

The Minister of Finance (Shri C. D,
Deshmukh): It includes Rs. 17.5 crores
excise duties, which are transferred
to the States.

Shri Anandchand: I beg your par-
don. I thought that they were not in-
cluded in it. I would only like to know,
why the excise duties were not there
in Rs. 8.3 crores in 18517

Shri C. D. Deshmukh: They are belng
transferred this year,
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Shri Anandchand: There is one other
thing wh:ch I would like to point out.
In other tax collections, the revenue
collected is Rs. 2.16 crores, while the
cost of collection is Rs, 1.45 crores.
That means that in collecting about
Rs. 2} crores, we are spending about
Rs. 14 crores. I hope I am not wrong
in what I say. Here again, the cost of
collection is high.

Coming to the Revenue figures for
civil administration during 1953-54, I
find that the’ figures are placed at
Rs. 11.18 crores. But the heads under
which this collection is to be made
were not found in the memorandum.
1 have no quarrel with that. And I
wanted to say at the very beginning
that so far as I am concerned, I have
found the presentation of the Budget
in all these volumes, and the various
explanatory memoranda, as most
illuminating, and I do not agree with
my hon. friend from Madras, who said
that there are many lacuna in it. I
think especially he found one lacuna
regarding the allowances of rulers. I
think he said that it was about Rs. 540
lakhs in the explanatory memorandum,
whereas in the actual figures of the
Budget, it is about Rs. 4 crores and
some lakhs. I personally think that the
explanation is—subject of course to
my being corrected by the hon.
Finance Minister—that a sum of about
Rs. 60 lakhs or so has not been
accounted for, because it has been
accounted in the Centrally administered
areas i.e. Part C States. If we add this
figure, I think we get the figure of
Rs. 540 lakhs easily made up.

As for the other revenues, they in-
clude revenues from forests, from
general administration, from excise
duties and so on. Probably this head
refers to income available from the
Part C States and otherwise, because
they deal with incomes which are
under the provincial heads. Coming
from a Part C States, I would like to
put forward one suggestion in this
regard. The expenditure on these Part
C States is growing, and it must grow,
I think, with the demand of time and
the demand of the pennle far hetter
amenities, but very little effort has
been made to see that there is an
increase in the revenue site o1 the
Budget. In some Part C States, in
Cutch, Bhopal, and Tripura, the
revenues are less than what they were
in 1949-50, I would beg of the Finance
Minister to go into this question and
see that the flnance officers who are
in the Part C States, not only devote
‘their time to sending large and inflated
expenditure figures, but also to finding
out new avenues and additional
sources of revenue, so that these States
are not always deflcit and a drag on
the Centre.
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Shri 8. V. Ramaswamy (Salem):
Why not do away with them?

Shri Anandchand: I was going to
come to that. Some hon. Members here
have voiced a very strong feeling that
we must do away with these Part C
States because they are a burden. As
a matter of fact, my hon. friend from
Bhopal was very emphatic as I read
his speech yesterday that they should
be done away with, About that, I am
not prepared, with the limited time
at my disposal to present to you any
detailed thesis to show what was the
need or what was not the need. But,
I would like to say one thing and that
is this. The Constitution of India was
devised by the Constituent Assembly
of India after long deliberation. As a
matter of fact, the Constituent Assem-
bly . came into being in November or
Dedember 1947 and the Constitution
was adopted in November, 1949 and it
was actually promulgated in January
1950. We had some very excellent
people in the Constituent Assembly re-
presenting India, and the aspirations
of its people. They knew the difficul~
ties with which they were faced. They
surmounted those difficulties and they
gave India a Constitution which is not
rigid. If today Parliament feels that
there are certain areas and certain
States which are a drag on the Centre,
by all means do away with them. But
in my opinion, if we go back to the
history of these Part C States, there
has been a reason for bringing them
into being. They are not mere accie
dents of history which have been put
in the First Schedule of the Constitu-
tion. Surely there were weighty
reasons and I am sure if we go into
the memorandum that the late Sardar
Patel presented before the Constituent
Assembly when the Constitution was
being finalised, we will see what was
the necessity for these Part C States.
Take a Part C State like Cutch, for
example. It is a border State between
Saurashtra and Pakistan. Take an~
other State, Manipur. It is on the
border of Assam and Burma. Today,
possibly, there are reasuns for which
we may feel satisfied that they could
be absorbed. But, even there, { wouid
respectfully submit that the wishes of
the people should be the primary con-
sideration. T think the wishes of the
veople can he the only criterion as to
What should and what should not
nappen, to a State in India, established
under the Cnnst tution. Surely, if the
people of Andhra can create a State
which did no! exist and if this House
is going to accept a new State which
was not there in the Constitution be-
cause the Dboovle there want it, wilt
the House refuse the people the right
€0 continue their existence in a Siate
#f they so desir® State which has
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been there in the Constitution. That is
all I would like to say on that point.

Two minutes more and I shall
finish. This is also my first speeqh in
this House and like my hon. friend,
here, I may be given two or three
minutes more so that I may say some-
thing. So far as the expenditure side
of the Budget is concerned, I think the
Defence expenditure, about which
there has been so much criticism, is a
justifiable expenditure. It may be that
the Indian defence forces today are not
very strong. We cannot be strong. We
have not got those defence industries
which could help us in the building
up of a better defence force. Our Air
Force is, in my opinion, a more child
yet. We have not got the machinery
and equipment which go to make
tanks and other arms. We have a fong
porder with Pakistan to protect. I am
not saying that Pakistan is going to
fight with India. There is no immediate
or remote danger of that. But, that
does not mean that we should not be
prépared. The strength of a person is
the best sign of his security, and I
think the defence services as such
should be strengthened as much as
possible.

Of course, the hon. Finance Minister
said last year that a critical exami-
nation was being made to effect econo-
mies in the defence expenditure. This
time he has been pleased to say that
the process of this examination will be
a continuous one. Are we to under-
stand that this continuous process
would only be with a view to see that
the ceiling for expenditure on Defence
forces is not going to rise over the
figure of 200 crores, or does it mean
that in this process of examination
there will be at least some adjustment,
some saving somewhere, so that the
expenditure which is avoidable may
be avoided?

Regarding the civil administration,—
you gave me a couple of minutes and
perhaps that time is over—I would
only touch upon one subject, that is
the subject of the States Ministry. As
hon. friends here seem to be very
much interested in the problems of
Part C States—I did not know they
were so interested—I would like to say
a few words about the administrative

blems of these States, and I would
the hon. States Minister in his
own time to consider them properly
and see whether some remedy could
not be provided. It was very hearten-
ing to find in the news reports or
Press rreports, I should say, that there
was a meeting of the Chief Ministers
of Part C States. It was said that they
were experiencing certain difficulties
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in carrying on the administration be-
cause of paucity of administrative
machinery, too much guidance or inter-
the Centre and non-
availability of properly constituted
High Courts in these States. I am not
concernied with what interference the
Centre does. Perhaps it is a good thing.
We are in the initial stages of demo-
cracy and I think the Centre would
be well advised to exercise great
caution in the working of these Minis-
tries which have just come into exist-
ence. I will however say this. In these
States which are small in structure,
there is always a kind of a cesspool
development in' the administrative
services, because there is no transfer
from one to the other.. There is no
common cadre of administrative
services. What happens is this. A man
who was perhaps a district magistrate
20 years ago is still a district magis-
trate, because he cannot be changed.
There is no cadre to which he can be
transferred from one St&te to another.
The needs of these States are so
limited and the resources also so.
limited that the administrative services
cannot be duplicated. If there is a
Civil ' Surgeon, there is only one; there
cannot. be two because two are not
needed. These officers develop their
likes and dislikes in the administra-
tion over a period of years, and I
think it is necessary to give some
relief to the people. I think the pro-
posal made by the Chief Ministers of
these Part C States about a common
cadre, about which there is a'so refer-
ence in the Five Year Plan on the
Administrative Chapter, may be a very
good thing if the hon. States Minister
could look into that problem and do
something.

The other thing, about the High
Courts; this is an urgent necessity.
Today, in every State in India, whether
it is Part A or Part B, there is a pro-
perly constituted High Court under
the Constitution functioning withe
Judges, a Chief Justice and so on. But,
in these Part C States except Coorg
which has been attached to Mysore
and except Delhi which is now getting
a Circuit Court, the highest court of
appeal is a one man court of the
Judicial Commissioner. A Judicial
Commissioner getting a pay of Rs. 1,000
or 1,500 a month. I would submit, is
not a person who, today, in modern
democracy or in the democratic State
of India should exercise these powers
of life and death, functioms of haheas
corpus and other things, which a pro-
perly constituted High Court is there
to do. I would respectfully make a
suggestion. As far as possible,—that
would not mean any additional ex-
penditure—the High Courts of these-
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o e A A wd @ @ Ay prd
Tl oY W wmfAd Wy W A
T o & e} o< A 6 FTAY FraiR
¢ T I W HB Iy dar A A,

Part C States can be the High Courts
©of their adjoining Part A or Part B
States so that the people in these States
can get the same justice which the
people in the other parts of the States
are getting. I would have liked to
make many more points; but the time

was limited.

st go dao famr@wTe (ITHwT) :
|AAHT aTgd, # quwaT g R o aore
W 918 99 697 7 § 98 S ARk W
srifas (progressive) & aHT g
JTHT €Y TTF & A qATST §, I H¥
HHTA TR ) TTF & NG TF SHwa
T ATEIE §, T FATA ¥ AET A,
T 39 SR FT TG A @T 9w N f
T & wWel ¥ %7 fRowedy W
& o wifad arc 9x AT owvn fe
TAT 2T FT TR H ATE & AT AT
& R s fafrex agw w1 agt
% ¥r9ess (outlook) R o=
(approach) & ag ax#fr ¥t a3
g | 3fFT % e ff qig gw W an
) 7w v fv g aw qEw-
0 FT ATETF &, ITF 7w F qw awe
¥ #rg Iy ar wpfd dar ad gl €
3T 37 T Y AT qGE T P
fF @ a9e § 37 N £¥ TR E
AT E | AT BRI FTOT A AT
W T §, A awxAr qorfew § AR
fo gl & g awTw FEET Yo
2, ag T8 wEgw w1y wa¥ g U
gidt ot ara A g Fawgfe
wgt a% sw &¥€ 9 (standards) #v
arews g ar faq wifds =qrem &
HELGA W IEE IARTWeIH § 9 &
TEI® HR. A I W4T 9FW fHEw
IEN A A W @ FIAR W
W W A AT § W W
GEdrTmd aw Y W W ag
amawhr § o 9 el Al w09

IT ®Y o TRRF duT TE AT A T
aq & fr gar A3t & g o
T A A & frg R gF IO HATHN
P.M,

wafoq ¥ ag aama g i 9gt gw
& Y qrfed ag wL AT AT A IR
R aore & 9= form arfordt & FITC
T TR A5 W § Iq F N
(support) #% agi # ag wwgar §
Fermg @i ar g
AT & AL A ITTY &0 AL L q®
N IEE A M FATE | o AR
R # qg AT ®qT § wifw AL

amR AT £ ST A § A T A

& o fr ¥ Taidz Y T W e
¢, o o qerfr ¢, foam &Y seqr
g & for gg g T AT & & war
# qATT KW 9T AAE 1 A AT
qE A § AT FT F IT & JFOAH AT
¥ qigee w1 femar g fr gt o
st (finance) N @ fowa
&, g 9T & 7 &, 59 ST 4y
¢ fe @l aoet @) sy WY §
£ f oo ¥ gra9 Y& g (house-
rent allowance) fa¥,  ary =rgd
g & o ® g7 77 ¥ qIIW
fad, sy =argd & i oy vy wgrd wen
fa®, dfex gait ara wr T8 &, gt
¥ dar AT, A IT B qZ 0T ANS
o wot ) fra T 3 Wz Awd
gfnsrdad ad arac g P Wy ol
I, qremg fasdr & & 3TN
A AT AR W AE v fm I
¥ @ g 3R qr #4 gAq feqy
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[ qo qFe fawrewr] -

T &1 o S Wl
T oF gE gt S wefed
W TOW A W I TQ AR
¥ 717 T aNT F& & AT AT W Mt
& omT wTg g A 3w & AW 9T afie
%@ § fr o v w% AR surT ¥
wqraT sreaeE (production) &%, &t
9 %Y 4 19 gAW § A Ay fr a7
T e § AT E | xEiod
# gumar § 5 ag o a¥y W v
g g s gd At wifgd | a@Ow
gfardy gare & faw 9T gw # e
s fFamamrraiwm ¥ 9 v
fam St & 9fed g oo 2w wY
FEN FETARA S ST & fog ga fvw
@ ¥ 1§ wrar fAwe awa @ v o
¥ ag W g @ S g AR [ AN
At (economy) ® W &Fnt
Farad

¥ gwmar g & @ aw@
ot gaw & wifgd ag ag @ e e
o shgT Faw T AT W § foa
o @ qodwr e fe Y s
W T aTETE) W, A& T AR T @)Y
AAETE! FT A, TE L | PR
I RN A s@ O I &
#=X ag famw sk ag wQEr
dur 7 W T fr e ofa
T T FE0 &, S T e
' g W weWrE | wafed qpeh O
ot & wgT wTeeT § 9y 9% ¢ R g
YA qAS FY TH AE FT a9 Sw {
g AT QLA | AT A% g AW
R/ o & IAH F g vy A 4
ag Gefafdem =z & (top
heavy) & 399 & 9% agw SumEr
ww & TW 3w M mied
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9T | ¥l gw W awe & fenk
) frery oY feerd 3w fs ag v
o @ g, T et agw
affor ¢ |

ot ¥ g a0 F ow afw A<
wgaT Srear § AR g A R g
Gefafreaw & st feuddew  (De-
partments) & 37 ® ®enfEdeT
(co-ordination ) 7& & | gwrX feuré-
Heg & senferys fgd 1 5@ &
AT 99 ¥ T aT A W W@ &
g a3 2 5 AT A &, s9ifs aab
T § AT 3§ @t & W v #
Wit £ @ F A ¥ JHT FQ
1 TR T wgT ¥ ey 0¥ §
WA (temporary) €, &
R dzg 91° ¥ F19 §T Q© &, ¥fFw o7
T I A O FgA § AR ST A
FST FT A | &Y UF ATH qv IF
et Y Jarg ¥ 3§ AR o|h
T A Fa ) wa
AT Wifg@ | KT T AT WY W
RMEAT FTTFAE | T TF LAY
# ux feqrddz § gota 7€ & av |
aff qut fearddiz § oi A W &Y
T € IW KT AT IY FR IgT I FOF
w1 # Ay gg W =0 ag awwar
frgmigai & ashe & (clerks)
W w1 ¥ sew  (fields)
7 Y AG o TS, WL AG AN A
I Y AT AF N TR Reyw A
AT T owwAT E 1 g s
sre (community projects) &
a7 gt F wW O, AT gER heEw |
] §, S7 & FEL AE FTH T a8
#1 @ty ggm ¥sx (human
labour) %), T ¥gaw A, W a<®
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¥ o (plan) R W T@ ¥ AR o wiferw F q@F 0 e o sar
e F i g yagIma T ATy §, STaT FrAEHY aTs &, ¥ A
TIET FL | ST FI UG FT ACH
EATY T T A e O wTaT sfer €11 % gawar § e w

arft (mixed economy) § &R
e T & T ag ana 3 @
g aga a0 & af 9T awd 1 &
F! JHH qE FT YT AT JAT QAT
& 9 ff wraEE) ST & qR AR
ey ofeefady § femar T W@y
g M mam Mgl w8 &
T guar § a8 wIfds awe g |
Iq & fof g@ aum W T Afg@
FEAFANFRTR
TE @A A T F AX F A FY,
T LEN TTH T a7 AT GATA A&
qoe § 39 # qw o feard AgY v
fs ST ¥ auq &1 Gamowe  (en-
couragement ) fiear € | Ay & (AT
g f5 g7 o siftw =@ § AR AT
¥ "L T A & foq sar @r
£ fr afaw &Y, 7@ & for sty N 9
e AT & s Y g A AW
ST FIAT GIAT | &1 S/ FI< &,
o SYTET ATAEAT ATS &, IT H AW
WERT FET I | W & fed W
dwdwa  (taxation) ¥ orfest §
Iq F T qTOH AT IFW AR
o< 9 qrfedt A @ qO% § qwET
a3 fiF S SR SATET @9 FA AT §
7z ¥faT #X, @S & A H AT a9
w | wifE qg T9a A4 HQ oY A
T S WA@Y, g Ed W esd
FTAH FTX § AT IAET AT 7 G
& fr ot W maw & ¥ o I eded
9T FTAT AR &, I L2 gAY $ AT
wTgd ¥ | &Y awed afaw (volun-
tary saving) fra&fed o amw
Fafie s@ & 99 & foR g @

¥ fod @ wf wfow s & )
T A St § g W g g
fadelt Ewrifenm®  (technicians)
Yy g1 ¥ ag W g A
# 97 SN & g agea TE g e o
fomr a1 aww fadeh SFfoaw st
TR RGO w@ &1 o1 o faeft
FNfaT W FE N FA & ST
AT F3-§ | F orar § R oagw
¥ Fgfree ATE W AR T = Q@
FAR WU FW | Ife & Sre@T
g S 7 79 &7 A gaR A A fedy
# 2@ A IT K A G R
& FRT S 7 rar 7 fadelt weafagi
T, e ™ & R W ager
wrzx fax @@ (Five year plan)-
g7 IW FT A qJEAIT] A AR
qr AT TG F/ FAATA FT TR 94T,

-qg T st e & fag T

a1 o 3@ foa F q@ arq & oY faeg
T §, T 19 & foaTs A8 § fr fadeit-
& fraw qw. 7 Wi e 7
wgar § f& g oW @ as
feafsfiem  (discrimination):
¥ v ¥, g 91T THw FFW F 0
vt o far go e &k AT &
Y § §e qeTaed faeer Y i
B A A @ 4 9 Sl
& gy # fo qrqanen & Shfaat
ARt @4, 39 ¥ foF qww ar W@
@ A | Y FHT -
frisrmm R SSTar @ &
wreEr AR AE ¥ ow  aforT
&xfafage ft 9 1 @y, oifom
dfifr @, W Qoo aff
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[ qo 7o fraewr]
ofwa qg %o TT o Ity £ 1
fr a aR FAEEE TR 9
M T AT N AR aat }
QU FA 7 AR FrehfetaT wr @
- wTgeTey & fod qomaT, 9T % s O
frard & for € Soffa amw & e
*W&Wﬁ'ﬁ?*w&oomioo
T4 qAEETE A T | Y 99§ wg
:ITgT, ATy qATH ard 3w fmew &
arz, fir oman g w9 ara & fod daT |,
‘&@ﬁi°°m\soomﬁ'ﬁ&ﬂﬁ
R qW AR AN 9 A
RN AT AR | SH®Y Qoo TR TqIEN
e fod ™ ) qg vy v w3t
wviagmd S AA TR K,
wf TR WwI § T gAe §
‘yig wRg ) @ 99§ e o
-qW T & T O 9 #Y & Y
Al A WAy e Ay
B SNALLAAS LI LA L
TR IR TR e fF ogw e
‘FH qAEETg A 9 w1 JAK A &)
g® T A 9 g 6 ag #g faar
T e sif fegear S, <o
ﬁ“:“’é’fiwfaﬁgwﬁmaw
‘Wﬁﬂﬁwmwwoo:«aw
uF yAfeew a1 WE faRsh, F
w Fg wwa  fr osafee @
gr ww, 3few ow fadefr wifaax
Iq WE T AT fear  wmEm
’WWE.Wmﬁm'\soo
T Lo 0 TAE & TH, N FATHBIEL &,
I AET W oo TIF FUTET I A
Y A FATE, N 9w ¥ fod 7y
wg & fr agl fegearht wnfowns
wifrae 78 & ot fReft Sifmx
ﬁm{\(oo'ﬁqﬁmﬁ;ﬁw
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e oanfr ¢ ¥R few aw
Fagwrr e g *
Fg 5 @ way § A1 a9 qW
T qar femr mam 1 dfew ® AR

g § f5 g i F g sgfoama

gt afgd | AW T T ATHS
# ag wghmm a6 a@ @ § W
fF g aa anfed

& e g fr %o S oy R
a1 § wrEEr T e W gER
e § oY wEE wer o @
forare & & 9T &F Awwd (welders)
§ @ Yool W ww wew §, AR
F@ER § ¥eed ww fFewr 7@ &
I q & Fd § o D Aed
wEFFQ AR E | F wwwar E
fe o1 s F foa o naddz o
arfet oy € fir fad 08 Ewdfom=w
fod v st faege sredr g 9T fomd
FAX FH T I THEATE, ¥AS QA
& s Ewfafages ST orE, S
TAAAE §7 TH gray § feadas qrfedy
(declared policy) & fa
§ A & ad 77 o w0 §
fr 38 o & q@ Iwe T W@
g o # wrgr g 5 maddT @ 9w
qrfert ax O a<g & s g wifgd )

¥ #q® ©F A9 AT AT Fg
FT T 6T EATE | TF T A
FEAT AEAT 97 ag 7 & fE oY Ao 9w
fova r & 99 & << ¥@ 1A & e
T & fr N feedew wimg  (dis-
placed persons) & 37 %1 arfaar
¥ A aw wE T ff, 9T AT H
o frradt 8\ F awwar § e
feecdee qdwg 1 Penfaen I A aa@
W AT HMENsTIE
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I & g&1 S FAT, AR I
arary § oAy Aifr #1 ToTT F T
&, ' & wowan g R 99 ¥ I R
s fafrees ®Y fRCd faame s
arfgd st Ia% fawg & S FE 7
¢ g s fwrear wrfga arfe
oY feqedwe quy § S spErrfaar
femramad 1 ww & affor feecdee
qeive_ & are oY qefret ferrdior
§ e oo gy g & fr 5T
qrffe fer@la & AT & Tqar
35 1 &, T e gn & e e
frfireeT & araw | e wX @ §,
AY ot & 3rror ITHY @I AT A ¥ fawy
¥ ITF qaserg e =g § o
f& mfFent feaarcdior ax & S #1
AT 95 AT § AT A Iq &F I
feraicdsr Y a9 T a%a qq A%
39 &t 7@ aa Y Faas +# afed
fir ag = %Y gfeam. femidts & @w
e %, ¥geA & for a 9 feema
MHaf@acdsngmgforw
a o feae fear smw, aw
TAAT HF FL AT FIT A FTATE |

IR LG (G O I
ol 7EYET, # ST FT AGR AT
g fo o A 98 A WA F I
e wr ImaT famr @ fageas
zafed fF @sq WT@ ® AT TGV
W @ Afedew § ot Tw @
T AT GHT &

wgt o T9E w1 grew §, € faw
Y off Y IFH TR FA 9T A
AT F@T E WX ANE F WY
o%q IER  A94 @AqT R g,
I W W T AT § Ay
wfed fr e s @ @
¢ Rk M quadfy G & e
535 PSD
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A wed oy A Sder faaife
frd & o foag e 9T W ¥ qiw
ag & e gd va wiwe aw qger €,
g ¥y § f 99 owl s sdwt ey
9 AT @Y g 3NF T § 9 A8y
9T G ATAT M Y fof oy @ &}
qg a8 g ¥ fawy § fe gy &

| A sfirw a1 Fre w1 S e aft

forar & &1 soray W T T gu 3w
i W I W ¥ ot aE ge
foq =3 s @ & aitT oy fafierer ¢ fin
S #%7 g A § qiw st & s fog
TS, I9 a6 T ALY TP |

faor w0 wEEw & A wwwr §
a #7 vfiw qaw &1 far affar § o
7g yEwaT Y ara € e s v gt
g1 g aw I 1 quAe § vk
St &1 gAT AW 7 FHqrEA W ayr
& | U %) HET ©7 NG T Gy
g qufy ag g T & fr amw
3 fegfd ast st & Sfew
g7 rdfr ¥ g Al wT ¥
wifed 1 snft Y R WA qwwdfa
e & s 7 T fyed o awl
F W< & o a9 TS e & W
q HAAT T ITAT HATSH FAT FAR
A A FET A, T fafe
& & f7 Yo &g vqar 9fT a¥ g S
Fqe A9 &1 > Jg & feod
9T FW § R IF @T @A T
=W § % o9 aw g9 /&t 7 Aot
G BT AT AN T ATAT ATARFA
¥4 3w ¥ (AT w7 qAn aw aw
g +H= W g feaR & am W
wd Flt § 1w & afaforr s
] AW T T AT EH AES § AT
quar & A% afs g &y IR qOw &
AR § @Eert d A W xP
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[+t T =)
¥ T F@ wifgd o fF ool oF
8T A Faear fF gw Y A SOy
e A ol q=T wY, o H
Tg Qo Wi g f5 o A ww aw
MR T ad W gfy dfeq saw fFa
AR fogiv afew s guwmar, 9
Y R W A e A S a
q g% yw oft fpar AT srmard /
w1} i fF o fFam 7 0F OFE
/ q@aT A avar, T 99 7 @ qif
T WX A afaw dxac gf, |
ag 7¢t @ aw f afx awd 7 @
T GRT gon X T FErAR IEH
£ & =Y Al W 0w f ER W
& GrA TR AT | 99 & ToT 9y
@t I fpaai A St & SenE
dgfi s, AW agm TR @
Ay Y | g QO EarAeT & ahaAr §
AR JT @ aEw & fF g T
FAT QA1 A gl & fFd 9 @
fear St & afx ag framl §Y faar
o T 37 qwd 7 T, afew w9
¥ *0 § ) ww & foar s av &
frewaqdr &g @ £ fF g
Ffraw o W@ T @A FE
dar % Ty § fn Foreh 3w WY o
£ ST AT AG SN FTGARTITHFAG
R 7g g v freer s
#r & fF aemz arr o for aegail o
fraor fren fivaqr mar §, I9 #r IR
fafewr R aRagr & R & awwar g
fir wra & WS § fr 97 a* a7 g
Wi, a7 % W wWEewEr g
@ uvd wied aw & fro
N &w o 7@ N IEWE |
T 97 AT 9T IgE IATH W et
§ XY afigr & ww, oA, ATERR,
wirr anfy orgt ax & fagrd s
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&9 WA T¥ A §, qg A9 fraer
@G af gqHW § 7 qFar §, IS AR
W oWt 7 @ e S & awar
g WR Tww F ord el <o § dfew
W & A gwy faedl & Y e
] fHor T N 7@ &, IR fAg-
o7 ST R A FRET T TSI
] ghrar grit sk aoR & IearEA
¥ JER . AR A & FAFIT
IEW q9T FAM XY wrAA >
AR vw axg fafeaa awg o sa W
A W e gdm AR @ T®@ |
HYAT I FIT AT Oy gy feafa
7 frao § R afuw fror w&@
Noewg gad & R
q O e w1 HY ST /gl §, 99
&, 9141, @iqe, @e, Frg, Fhew
qreT, coTdaE AR e T, @ awgen
&1 JqIET 781 § ST g Faw w@q
A FEAW AN FIATE 1 F7 fra>
afqdes & qaorar @1 7 g W
® wAG TG Fr G w7 § fF oS
faege aFT< odt gd &, ant ¥ afew
(idle) w¥r § o s a9 IW@ ®
e 3G Y Aregw i R I Ay
§ FOET T Y G0 S0 gE § 199
o A | HIE ITET AL G @, I
Y & F o7 AfgF | A g I
Y TG F T TAST T AR A9 3@
g fir T FITT & A AW F WA Gy
Wfrar § IR @ E ShF aw
dEq & fiF MW IR F  q|T T
a1 @ & oY @A F agr g Imy
ar 1w g & sfFa o gH e
N § 7@ ¥ g Ear fowr aw
ar ag dw @ W € 1 wwhe
arw W A Ffed) T e @
*r ww & | QET WO A ooy
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oz f oo AEr AR Fed AT §
g 3w & T FY @R F A A,
IF Y AT EH A AT Y @ A}
FMT WEA A T AW g faar @
2T FT FAE T A APTC AL e
&, ag T STy K T AT FIHr A4S
g @R 9w ¥ gardr anfdw @@ &
Y | FrEr A7y At st Aw Ay
grafa STH a9 STt |

ag ft it # 417 § fF g
= wew s (Cottage indus-
tries) # AT v § W 3w 7
gft gezew €zt (Handloom
Industry) # s 237 & fou 3
d9 (cess) ¥ &R N syaATAT WY
g AR ot 9% 5w afwEy e €
R sew @@ (longterm
plan) mrskw ag éfswmam &
O12 IUW oNY Y 9nr I F 99
T FFEAT § AT AT § ) I
I TN ITH & A A9 U IR wY
SHEY Iy awed g W AT T
M T agy ¥ @I e § T A
wray & wifgd ¥ G w W
g o g faegs - T @ @ E,
Iq #Y NWET T £ 1 T T
BITE T $ § | TITE w7 I WY AN
£ 9T T € | 3 AT W g Ay,
I T ool & ok ar < 1 w™
T & W7 a7 g eTEl AeHr Iy
JwT @Y T & I fee sar fas
ST | WY ST & $1X W s e
O Aeqy € o AW F A awdr §
g § e fafres w@fea = aan
¥ ¥ B B¢ UM a9 ¥Y A
A & foq yaemite | ik sw W
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feq Y +ft g<awr g ag i Avn
LR

o T 9] W ¢ X 1 @ve
g & fF IR IR el
w75t (Taxation Enquiry Com-
mittee) ¥t Ty A O W
I 6% a7 @ & a0 aniee i

W siwarer fm om T

oW T dww o @ #
¥R ag 7% fir warar ¥ wavRT WWI A
g 4 | Ofew arg & ok
F ot arardy anedt ov <t §, o
e a5 o Sfvas @F o §, 9w
1 ¥ gy Forrs ST WY Ao v
e § 99 ¥ #rE yEe o A A Q)
Ty & | i s & fn fre
e e QTS S Ay e
&Y 39 & qr € 7 QX whirgw #Y FTAr
1 o dw % fr AT @ awh
a1 T A I AQuTr A firw ol
¥ ww faray o qwe & ot ey a0
¥ o o wwar & 1w §r e
TR WA W S (scupe)
aqr T AT ww IW@ ¥ qrE W<
o & & quwan § fie ag AW ag
ST ¥ g g AW | A
rCw T o A g & ey e
dorer ot S N wy O A
mm@iw#ﬂél

fefae  wredfar  (Deficit
Financing) # arR' & w»<t wgr
s § vaEfor gy fafews &
fin s g IR @ W € o enfee
FIEATET ¥ 1T ) FEw wgT T3
few o o T & fe w8 T W@
AT s Y faa ova & 4F &
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[+ avere e
g famr 7t Tgar | & F e a8t ™
I F AW 7 § w9 qeq W
BN g | § Tvae gaar & R
7 owgn g fR g gw g Qe
£ 5fer 38 #Y 7€ dYorarel Fag 7
YT AT & | AT W AT USY
FEIANMAITZATE 9@ A ag
qany e o€ § S gge fm aff
7 @ ad fewr amm, afes fres
dvr aw¥ & four s 1 fre® w0
ol ¥ 7 9 FW § @ & T
AT FAE T aF W T g | TR
¥ wET IW W A dAT wiga,
e wg-a T FEAT I A AT ARG
T AR A AT § T AT W
efwfae- v & &+ 9T o Q
o W W fued fom s ad
rawy e O s W feww W@
e qUu iR § ? T 9T S
W sqg- g ag dfies gefreEt
(Capital Expenditure) &vm,
ag A€ & oy 7 § o TFEE F
e §, wg oY dar WK & AT A
Ya sw Nt s § e faw w0 o
w® N ®W FW T g § o
yaw - | WS AT §THIR F A
WA 9C BTE QTIT JUN qHL @W{
¥ T T T QW F ST E, AT
g W TS o §ONT & T o
®Y S qH g AT 7 @A T
oW A TCA FT & | AT F oY
!y # R, fm § e @,
0 T agAr areeh &, =T qarew B
AR W e w@fed R Sw
aor v wfgR | x@ & @ qoe
e & oY fie se e oY ot wi
o d < o WY pe g adffy
Wt & e W o SN wfie wef
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g anfa for ot &9 @ 59 & e @Y
Fog & arg 7 ar g ¢ | wied waAk
A gAR T FT EqTE FAT T AT

T AT § AT FgAT wregan § AR
ag, g & 5 o ara & ar F gk fawr
wofY oft § $Y ofr Ty A & &)
IR g Fmemr &) 5 gw adfa
QAT K qEeAT & for dEw oD
T qTTWH § 2 TH A NOEd
srai ot Qefifregam § @ qfefaee
(efficient) & st swee (honest)
& @R g ag fr afser A
¥ (Public Cooperation) &1
¥ 37 ¥ g A g fr e
iR ofefrere defafredam aand
* fod SRR ®\W @y fear ?
i g adfq FAIAT FT FHSAT FAS
Wam T ik & @ s &Y
AT wrf wmw A faar T @ Wk
T N wxw g3 g Hfww &
o ¥ frdew wom g § R F @
%8 a3 fordr srad & qor fF o
oWt & et grefefoe=t  (ineffi-
ciency) # &? ¥ ¥ ®gAT
& fiF St gy sam oY Ty ot efers
e (clerical staff) &wv
a1 39 %' ofeow gffe e N
area wif  fear e W, o A
garere Qafg | weiwr ag & fe ww
&Y SaeT Y & A% ol g w1 e
i § o oft 4 7w P Y et
AT HTH TG F qHY 1 A oA
frxe wem fF ag T T W
foriare awaa A q@ A v & v afx
T W v ofEfree fas s &Y
fafrwa &7 & 37 WET FH & G6A
§ | ofeew affy wfawe # aowe &
BN IR IEwE
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W & qwng W R WIEW §
fe g TR AN WM Yo TTAT
aweaTg ¥ §, gAre faer WA off, o
LU SR R T B
RWyo TE FAE@E B § A TR
fafafean avax smor diw =e TR
TG qTEaTg & ag AT WY qa o
fore a<g & gw wwH 9d (econo-
my measures) ¥ §, gar fafrex
AW ¥ W § %9 wd sW @
R aegufa ot 7 &@wer § gl
areag # weht $T §, g A wA
¥ 7f ey §, O w1 ox @ @ v
mr § fr g fafafoumw & ff anfre
¥ f g W @eor § ¥ w2 w7
ot it ToTEl A OF FTRE
gt A aflo ot @ fs
ag W s St o€ (privy purse)
FE N F R AW W &
s madmmbaa s q
AR N T AP ATy A HArD
g o Ak gl @ ¥ @
dfevgg & 9§ ag d@aT wifgg fi
I FY gL AW X q9 X @A § |
qEL SR N FTHIAT & §W IT B
Jor e @ wifgd 1 At S
¥ aER afie $ fw ag §t aofy
T, qTEAE A T AR W &
T AT GT F | qG FE N IHAT
& v It 97 Y aeg W W wT
I WA A AN qAEE IS WA
W% oW § 6 T ¥ i aw TP A
oo A § | ST # A wEr
fr =} ot w9 790 @, 3few
¥ 1 = g fow e & 9w ak
z| w4 fray fear 7 g@ e & S
a1, J4T i T WY F 99 awg qaeEn
q1 f& Ig T AR @& fywe @,
wied N a2 «@ wiwd § @ W
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foema & w &), dfew sroa s
FHEC & AW & qA A 99 s
fras @i WH o )X o
NG FA A TE@E | W
AT K EANG T A 0w firz
4 fon oF aw wgm wmwar g
gag ¢ fr fimr & a® § A ®
W A fear T g g1 feve e Ay
R W N SElT w1 oaroEER §
A, T A W T § ooF
gfvafidt @ aga wea § 1 A e
¥ agi & oo A @y uw gfrafed
faw (University Bill)aw +t faar
a1, ¥few quim ¥ IW gOe
TR H a1 9 39 Asgfaarfew
qREqT 1 W AT A qwEw ¥ qg
e fgd | g & 2:yo fo
it ar § | fowe AdaT g ag T
gfrafddt fae amar a1 aw o ¥
# g | ag 7€ AT 6 =i 1w wo
Far g1 & dx ¥ e
T A g fF o dte Rew F
AT 9 To RIH AUF A WA
Toq & qar g form &t aardt o s
# A forw #7115 §0T v garT i
Hre & A o # gfrafédy aff § )
e & oW F I § ghrafadr
T4 AeY OF few AT W qo9g ¥
g A ow | @Erar & A fe
aeat & Awfig A & we A
T e @ o & fed wgrRem
fafimr & & AT Tar HX
fear o1, ¥fen 757 WRT U &
TAARTAE NTAN R 1 AN
oY ot ¥ ¥ a7w ¥ 99 < faAx
A F3I7Y AW Fem fe

g T TR g fraront s
agi X ¥ AR gl 71§
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[fr dwre zam]
W vy weq W A dfaw oo
(basic education) %\ arfedy =t
gy FT fomg | agi soo ¥ A=
gfrad e &1 &€ 2 srfore
1 @ & JomET qgF So HTL AqEH
&% frredy & T oy ouew fased
§ 1A i o e a w5
¢ ag 7z wW e afgd 1 AR F
grwar g 5 R e SR Y W@
AT s & AT AT Ao wAY S
#t @ AN =m W AR W gfafed
¥ a § N wEE W W Y W W
TRETHE | T & 9T A
L FAT S0 ST TWAT TTHST RS T
tag fafs st @@ & o
forere o7 TFAT § | A AR FEN
TR wd § #v ag gfvafer
ST A TOWAE ®T WA
vt s oz @@ & ford Swwe @ wwaT &y

3 § & gavafa ofy sy FY AR QAT
gfr AT A AW Fgl 9T A FaE
wFe & T A9 faur

Shri G. D. Somani (Nagaur-Pali): I
have no intention of giving a certi-
ficate. about whichk my hon. friend
Dr. Krishnaswami was talking some
time ago, since anything like a certi-
ficate being given by any Member of
the husiness community is likely to

be misunderstood. But the fact remains -

that impartial observers both here and
abroad have testified io the soundness
and stability of our finances, which
have successfully withstood severe
stresses and strains of the changing
economic factors, both national and
international. and for this the fullest
possible credit is due to the wise
handling of the situation by our pre-
sent Finance Minister, :

‘There have been criticisms on both
sides. .Some have described the Budget
as pro-big business, as something
which has brought about a boom in
the stock exchange and as something
which has brought about satisfaction
in the business circles. The fact is
that if there has been any satigfaction
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it has been due purely to negative
features of the budget and not because
any positive relief in any ghrectlon
has been given to business or industry.
It is true, that there were ceptaln
fears in the minds of the business
community that in view of the expand-
ing and growing needs of the Centre,
the Finance Minister might resort to
certain further additional taxation and
since those fears were not realised,
there has been some slight recovery
in certain stock exchanges, but that
does not in the least mean that what-
ever relief and legitimate relief was
due to the business and industrial
commyinity has received any adequate
response from the Finance Minister.

We have got to face the fact that
we are at present engaged in the pro-
cess of development. People who talk
about UK. and U.S.A. conveniently
forget that these are the most highly
industrialised countries in the world
and our taxation system, so long as
we are engaged in expanding and
building our economy must be adjusted
and linked with the requirements of
the expandijng economy and should not
be compared with the high taxation
levels that may be prevalent in UK.
and U.S.A.

Friends have talked about unemploy-
ment. But whether the raising of the
direct taxation levels will in any way
mitigate unemployment is a question
that should be considered. In my view
the remedy is just the opposite. If
the Finance Minister will be bold
enough today to give substantial relief
in direct taxation and give substantial
incentive, then I think that might lead
to an acceleration in the pace of
development and expansion of produc-
tion which alone will lead to the reduc-
tion of unemployment. So, it has to be
considered whether it is relief in taxa-
tion which will lead to a reduction
of unemployment or whether it is the
raising of the taxation to the utmost
levels which will dry up the resources
and channels of capital formation and
thereby not only retard all further
development but might also throw the
functioning of present industries out
of gear. So, my submission is that
when the Taxation Enquiry Coinmittee
has been appointed, it is only logical
to expect that no substantial changes
in the taxation structure will be made
until the findings of that Expert Com-
mittee are known, until we know the
incidence of taxation in the various
sectors of our economy.

Now, coming to the question of
deficit financing, I am afraid that my
esteemed friend, Mr. Tulsidas Kila-
chand’s attitude was somewhat diffe-
rent from the line of opinion in the
business and industrial community.
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Not that we advocate deficit financing
for bringing any artificial rise in prices.
but the fact is that those who have
criticised deficit financing lrave not
suggested any other alternative, or
made any other constructive sugges-
tion which will bring about necessary
resources for the execution of our
development plans. After all, the fact
has got to be faced that whatever pro-
gramme we have set out in the National
Plan should go on unimpeded by any
financial considerations. An assurance
has been given by the Finance Minis-
ter that so far as financial resources
are concerned, e will ensure that the
Five Year Plan will not in any way
be retarded. In this connection I can
only say that deficit financing is one
thing so far as the revenue budget is
concerned, so far as normal expenses
and expenditure are concerned. Cer-
tainly nobody would advocate deficit
financing for meeting normal require-
ments which might be very undesir-
able. But when it is a question of doing
something abnormal, of investing
something in productive channels, then
certainly some risk has got to be taken
and I think the Finance Minister has
been fully cautious in taking whatever
measures he has, so far.

[MR. DEPUTY-SPEAKER in the Chair]

We know the measures that the Gov-
ernment took for contracting money
supply about the end of 1951 and
certain other measures adopted which
brought about a slump. Also, from
time to time the Finance Minister did
not hesitate to mop up the surplus,
which as the records would show has
been about Rs. 300 crores during the
past four or five years. That shows
the practical and realistic approach of
the Finance Minister. When the cir-
cumstances warranted it he did not
hesitate fo finance capital expenditure
by revenue surplus. But when the cir-
cumstances have changed and when
there are signs of recession, when pro-
duction has increased, to which there
is no corresponding demand, certainly
I quite agree with the Finance Minis~
ter that threre is no undue risk in
resorting to deflcit financing as has
been envisaged in the current budget.
Without going much further into all
this, I would now like to draw the
attention of the Finance Minister to a
most disquieting feature of his Budget,
and that is the readjustment of excise
duties on cloth. I think there lras been
some serious mistake somewhere in
his Department and it is highly essen-
tial that the whole matter should be
re-examined.

Heavy excise duties are really un-
desirable, especially on such goods as
cloth whose importance for the public
is next only to food. We have had a
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long history of excise duty in the
British period and I am aware of the
struggle which the industry had to
wage to get those excise duties
abolished. It was all right during the
inflationary period when these heavy
duties were resjmposed upon the in-
dustry. But as the Finance Minister
has himself admitted, the maintenance
of the textile record production which
we had last year will depend upon the
exports that we are able to make out
of our present production. That shows
that he is satisfled that the internal
demand is unable to cope with the pro-
duction. Now, so far as textiles are
concerned, the Government of India
during the last several years either by
way of social legislation or by other
levies have imposed a Leavy burden
on the industry. The industry, there-
fore, has not been able to lower its
manufacturing charges to an extent
which will promote demand from
internal sources.

Apart from the general question, I
would like to examine the specific
question of re-adjustment of excise
duties on the textile industry. Here,
for want of time I would not like to
quote what the Finance Minister said
in Part B of his Budget Speech. There
is an impression in the House as well
as in the country that this has been
a mere readjustment of duties to cope
with certain administrative difficul-
ties. But if the position is analysed it
will be seen that the position is some-
thing very much different than what
he has said in his Budget speech.

If T may point out the schedule
which was prevalent before thre Budget
was introduced, it was governed by
the notification of the 9th May 1952
under which the fine cloth schedule
was divided into two categories. The
first category was for the group IX
which means the varieties of clothr
manufactured out of 40 warps and
40 weft. Under that category grey and
bleachqd had 7 pies per yard and dyed
and printed 9 pies per yard, with the
proviso that an ad wvalorem duty
would be charged, whichever {s lower.
Either this maximum of 7 pies or 9
pies or 5 per cent. whichever was
lower was the schedule thal was pre-
‘Yalerét _before the Budget was intro-
uced.

Now it can be proved that a 7-9 pies
maximum was never actually realised,
I have got details of various sorts
which used to pay from 44 ples to
7 pies or 8 pies at the maximum, under
the_ schedule. The increase in the
excise duties on these categories of
fine cloth, which are meant specially
for the poorer and middle class sec-
tions of the community, "is on the
average at least 100 per cent. And
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there are sorts like the ones paying
5 pies per yard where the Increase
has been 200 per cent.

Similarly there were other -cate-
gories, grey and bleached paying 11
pies per yard, and dyed and printed
paying 1 anna per yard. or the
entire range of flne cloth the excise
duty varied from 7 pies to 1 anna,
which was the maximum, but it was
5 per cent. ad valorem, according to
which, so far as I can calculate, the
average could not have been anything
more than 74 to 8 pies.

Here is a case where a hundred per
cent. increase in excise duty has been
imposed, and the Finance Minister has
certainly said in his speech that the
change is made to meet administra-
tive difficulties and does not envisage
any alteration in the duties out of
this readjustment. May I make an
offer to the Finance Minister, that I
ain prepared to underwrite the Yro-
ceeds of the excise duty on the revised
basis for Rs. 1} crores more than what
has been realised in the last year?
According to my own estimate the
increased proceeds will be something
between Rs. 33 to 4 crores, on the
schedule that he has imposed.

At a time when a lot of other levies
have been imposed it is only fair—
when he elf has given the impres-
sion in his speech that he does not
want any ‘increase or reduction in the
duty and that it is only a question of
readjustment—it is only fair that this
readjustment of duties should be made
on the basis of the intentions which
he has expressed-in his budget speech.

1 certainly think tlrat the care and
anxiety which he takes in vouchsafing
the correctness of his staternent should
ensure that it should be re-examined
whether there has been something
drastically wrong in making calcula-
tions in his Department. Otherwise
this increase of 100 per cent. duty in
varieties of cloth which are meant
really for the poorer and middle class
gections of the community would not
have been readjusted in a manner
which will mean so much additional
burden on the industry. 1 therefore
hope that this aspect of the excise
duties on cloth will be properly
examined so0 as to bring it in confof-
mity with his intentions, as have been
expressed in the budget speech, and
that if any mistake or lapse has
occurred somewhere it will be pro-
perly rectified.

One word more and I would have
done. I was talking of deficit financ-
fng. What I say is that the Plan will
not fail for want of financial resources,
but it may fail for the lack of adminis-
trative efMiciency and integrity, about
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which so many have spoken. I would
only make one submission in this con-
nection, and it is this that in spite of
all the weaknesses and the drawbacks
of the business community there are
a8 good number of businessmen with
,proved integrity, experience and talent
whose services, if invited, can be
available in an honorary capacity for
supervising the execution of the several
development projects that are uader
execution. We know that the ordinary
administrative check up which is
going on is not sufficient, and the
Finance Minister must take extra care
to ensure 'that so much of huge outlay
that is being incurred for the execu-
tion of these development projects
does not go a waste. In view of our
past experience in so many things I
think he will devise something where-
by in the day-to-day working and
administration of the outlay on these
huge projects there will be some
machinery to check up and to ensure
the efficient administration of these
-prpjects. I think he can very well
utilise the services of certain business
people who have got so much of
experience, integrity and talent and
who may be willing to offer their
honorary services to ensure that they
offer their quota of co-operation in
seeing to the efficient administration
of these projects.

With these words, Sir, I conclude.

Dr. M. M. Das: At the very outset I
like to convey my sincere thanks and
gratitude to the hon. the Minister of
Finance for one crore of rupees that
he has allocated in this budget for the
-uplift of the backward classes. As a
Member of the scheduled castes I will
directly fail in my duty if I do not say
even a single word of appreciation for
what he has done to us. But while
conveying our sincere thanks and
gratitude to him I cannot but mention
the callousness, apathy and light-
heartedness with which our Home
Ministry is tackling the prublem of
the scheduled castes and other back-
ward classes.

. Only the other day the Commission
for the Backward Classes was
appointed. Although a man of the
stature of Kaka Kalelkar, who com-
mands the confidence of the people,
was appointed as the Chairman, yet
the composition of this Commission
as a whole was not very satisfactory.
It is our considered opinion thal in
selecting the members the Government
il:;/e vntmre contsideration tfo;; bestow-

patronage to some of the 1
than for other considerations. people

Coming to the budget I must repeat
what has been said by a large nmrl:lser
of Members. The budget for the year
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1953-54 expresses the firm determi-
nation of our Government to take up
the execution of the Five Year Plan
and to complete it within the speci-
fled time. The budget also reflects the
confidence which the Finance Minister
has in hirgself as well as in_the fiscal,
monetary and economic policies that
he has enunciated and proposes to
follow for this country.

As has beer, said by the Finance
Minister himself, this budget has been
prepared against the background of
the Five Year Plan. The implementa-
tion of the Five Year Plan is a step-
ping stone towards the establishment
of a welfare State in this country.
The building up of a welfare State is
no doubt a very difficult and tough
job. This difficulty becomes more pro-
nounced -especially in a democratic
country like India. There are no con~
centration camps in this country to
enforce the work which Government
likes to be done. There is no tyranni-
cal government in this country which
can exact labour service and implicit
obedience from the people. There is
no totalitarian government in this
country which can stifie and silence
the voice of the opposition as is done
in some other parts of the world. We
are a democratic country. We are a
democratic people having full faith in
the democratic forml of government.
We Dbelieve in the leadershrio that
convinces and carries the people with
it and does not force upon the people
something by mere threats of concen-
tration camps and physical liquidation.
But in spite of these handicaps which
every democratic State has to suffer I
am happy to say that we have already
turnmed the corner. ' Many of our
schemes are being completed one by
one. Many pf our newly built factories
have begun their production. The
Mayurakshi project in West Bengal,
the Lower Bhavani project, \he Tunga-
bhadra scheme and the large mumbher
of hydro-electric schemes and projerts
in Bundelkhand and other areas of
U.P. are nearing completion er have
already been completed. The much
maligned and much critised D.V.C. is
going ahead of its schedui: and a
substantial = portion of 1its work, the
Tilaya Dam and the Bokaro Thermal
Station, has already been completed.
It is sad to think how a substantial
part of our vocal intelligentsia are
suffering today from mental und spiri-
tual serfdom. These inteliectuals
shout from house-tops abnut schemes
of far insignificant and minor charac-
ter that are being completed in some
other parts.of the world; but they
have not got a single word c¢{ appre-
ciation to say for the big schemes like
the Tungabhadra scheme, the Mayura-
kshi project, the Bokaro Thermal
Station. the Tilaya D&m and others
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that are being completéd in. this

country.

The economic condition of the
country has improved to some ‘extent.
Both agricultural and incustrial pro-
duction have gone up. Trte balance of
gayment position has improved. The
ood position which was the biggest
hreadache of our Government for the
last few years, thanks to the American
wheat loan and to the ability and effi-
ciency with which this problem was
tackled by our hon. Food Minister,
Mr. Kidwai. has improved to a greaw
extent. All these have produced a
tremendous psychological efiect upon
the people of this country and I have
not a jot of doubt in my mind when
1 say that as a result of these echieve-
ments, the confidence of the people in
the leadership of the Government has
increased to a great extent.

The other day, my hon. friend from
Calcutta, Professor Mukerjee, called
us, the Members of the Coungress Party
in this Hquse as laughing rphiloso-
ghers. With due respect o my hon.
riend, I beg to submit that if the
representatives of the plebeians in
this House carry the joke tc such an
extent as to call Mahatma (Gandhi as
“their Leader”, thren we the Members
of the Congress Party have no other
alternative but to be laughing philoso-
fhers making thg oppusition our laugh-
ng stock.

A storm has been raised over the
question of deficit financing. All other
issues of the budget have been rele-
gated to a position of secondary im-
portance Ry this giant question. I
claim to be no Economist and I am
quite happy to leave this guestion
entirely in the hands of the giant
Members of this House like Mr. Gadgil
and leave this question to be discussed
theoretically and decided subjectively.
Objectively, I am satisfled to fird that
the hon. Finance Minister is fully
conscious of the possible bad effects
of this deficit financing and that he is
keeping a very vigilant eye on this
matter and that under no circum.
stances, he will allow matters to ga
out of his control. When you know
your enemy intimately and his capa-
city to harm you and you zre at the
same time particularly careful ahout
him keeping a vigilant eye upon him,
it is very seldom that your enemy is
capable of harming you.

I take this opportunity for placing
before the House the difficulties and
problems of the largest an« ihe oldest
port, the port of Calcutta. I'he port of
Calcutta has now become a problem
for India. The importance of this port
can be easily gauged from the fact
that even today %0 D€F cent. 6f the
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total cargo of this country is handled
by the pgort of Calcutta but in_ spite
u¥ this fact, the present capacity of
this port is too insufficient to meet the
demands made upon it. During July
1952, the average number of ships that
were wailing in the port ouside the
jetties either to be loaded or unloaded
were about 90. The insufficiency in
the capacity of this port to handle the
cargos has been aggravated by some
of the jetties being damaged which
%ave not yet been repaired and by in-
dequate number of berths, inadequate
loading facilities, want of modern
mechanisms likg cranes. etc., want of
locomotives and  other equipment
necessary for the Port Commissioners
Railway and absence of supply of the
required number of wagons for carry-
ing coal from the mines to the port.
We understand that the National Har-
bour Board has recommended the
sanction of Rs. 12 crores to carry out
urgent and -short-term improvements
on this port but, to our disappoint-
ment. no sum has been allocatéd in
the budget for this purpose, The
Calcutta port is threatened with an-
other danger of a far more serious
character. The navigational channel of
the port, the river Hooghly is gradually
silting up. To investigate into this
danger which is threatening the port,

a Committee of Experts was appointed -

by the Government of India under the
Chairmanship of Sardar Man Singh.
This Committee of Experts, atter due
deliberation, came to the conclusion
that the only measure that is capable
of ensuring perennial headwater sup-
ply to this river Hooghly is the con-
struction of .a barrage ‘over the Ganga.
The Ganga-Brahmaputra Water Trans-
Eort Board also considered this pro-
lem and they endorsed in full the
report of the Expert Committee. The
National Harbour Board in their recent
meeting at Cochim has unanimously
recommended that this scheme of
Ganga Barrage should also be included
in the Five Year Plan. I appeal to
the Government to accept the recom-
mendations of these three highly
Technical official Committees and in-
%llude this scheme in the Five Year

an.

Shri K. K. Basu rose—

Dr. M. M, Das: I do not propose to
enter into a controversy with you be-
cause, like you, I am not a spoilt child
of this House and I do not get the
opportunity to speak whenever I like
a8 you people get.

Next, I come to the question of jute
policy of our Government. The millg
at Calcutta have been given the free-
dom of bhuying jute from Pakistan
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where the price of jute is now’ far
below the economic price, The result
of this freedom given to the Calcutta
jute mills to buy jute from Pakistan
has been that the jute produced in
our country is finding no market today

I think something of the nature of the

Jute Control Board of the past will
be necessary to remedy this. Further,
my appeal to the Government will be
that if such a course is taken, if some
Control Board is established, under
no circymstances, the authority of
such a body should be given .in the
hands of  interested parties as was
done in the past by giving the autho-
{jity to the Indian Jute Mills’ Associa-
on.

The other day, my hon. friend, the
acting Leader of the Communist
Party, Professor Mukerjee, in his
sgeech said that in the preparation of
this budget, the interest of the people
has been given a go-by. During the
first budget speech of this Parliament
in last May, the Leader of the Com-
munist Party, Mr. Gopalan, while dis-
cussing the President’s Address, said
that it was a ‘declaration of war upon
the people of India. I have compared
these two statements of the leaders of
that party, one made at the beginning
of the year and another at the end
of the year and 1 am amazed to dis-
cover that during the course of one
Yyear, the Congress Government has
improved so much from declaring a
war against the people of India, fhat
they have tome to the stage of giving
the interests of the people of India a
go-by, during the course of the fram-
ing of the Budget. Perhaps this gigan-
tic and colossal improvement has been
due to the profitable and beneficial
association of .the Communist Mem-
bers in this House.

Professor Mukerjee regretted that
'45 per cent. of the total expenditure
in the Budget has been earmarked for
Detence. He compared this figure with
the money allotted by the Chinese
Government for Defence purposes, and
he said that according to his infor-
matiqn, only 22 per cent. of the total
expenditure had been earmarked for
Pefence in China. I claim to be no
Chinologist’ myself, and I am no ex-
pert in Chinese affairs, in which every
one of my hon. friends there is a
specialist. But bitter experience has
taught me only this, namely to take
everything that comes from certajn
coumntries of the world with a grain of
salt. Taking it for granted that Pro-
fessor Mukerjee's 22 per cent. Defence
Budget of China is correct, it has to
be admitted that this 22 per cent. ex-
pendjture does not include the costs
of the huge military equipments,
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mbers, night-fighters, can-

g%gts'er:'ndboother military equipments

that are pouring in .Chlna. as gifts
from the %ig brother-in-faith.

that have

From the ugly scenes that e

in this House,
gecurred train one’s tongue, when

ifficult to res
grlg:‘e it is allowed to speak a fgw
things about our 'Oppositlon in this
House. At the beginning of the yelar,
our hon. friends in the Opposit oin
appeared like a big balloon, a multi-
.coloured balloon, full of gas, ﬂoatul:g
‘high in. the air, and drewmg {he
attraction of the pecg)xig. 31?3? tl?tte gag
ond o e ot ar dwfhe balloon lies tlat

has come out, an :
.onsthe ground, exhausted, shrunk and

shrivelled.

. Deputy-Speaker: Is it all neces-
salgrr? I tll:xink all this is not part of

the Budget.

. M. M. Das: Many things have
.beg: said by my hon. friends in the
Opposition that can by no stretch of
imagination be called part of the

Budget.

e most intelresting tteat\tllx;g
my' hon. friends belonging to
&fos,t J(rociferous section of the_ Opposi-
tion is the prevalence among them of
a new and peculiar psychosis, the
Yankee phobia, or the dread for the
Yankee, or ihe United States of
America; ih season and out of season,
my hon. friends shout very often
hoarse in denouncing everything that
comes from America. .(Interruptimu).
It is gradually developing into a very
serious one. At the beginning, the
symptoms are confined only to hysteri-
cal shoutings, but now it has developed

into convylsions.

With these few words, I thank you
for the opportunity that you have
given me.

Mr. Deputy-Speaker: It is now mo'rﬁ

than 7 o'clock. Is it necessari' to
any longer? What is the opinion of

hon. Members?
Several Hon. Members: No, Sir.

Mr. Deputy-Speaker: The House
seems to be tired.

Shri Radhelal Vyas (Ujjain): To-
morrow, we shall lrave the discussion
ap to the end, and the hon. Minister
can give nis reply on some other day.

Mr. Deputy-Speaker: But tomorrow
it is expected that this general dis-
russion would finish.

sarl C. D. Deshmukh: That is right.

Anyhow, th
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Mr. Deputy-Speaker: The last hour
of the day will be reserved for the
hon. Finance Minister. If necessary,
we shall carry on till 7-30 p.m. to-
morrow. We shall have a sitting for
half an hour more. That half an hour
we can give to some more hon. Mem-
bers. And they could limit their
speeches also to ten minutes, by just
stating the poinis, so that a number
of other -“hon. Members also could
participate in the discussion, and
much can be said.

If the House is in a mood to sit-for
some more time now, I shall call an-
other hon. Member. If it is not in a
mood to sit, then I shall adjourn the
House, till tomorrow.

All right. Mr. Muniswami. The hon.
Member will have ten minutes.

Shri Muniswamy (Tindivanum): I
must congratulate the hon. Finance
Minister on the trouble he has taken
in presenting thc Budget, which is just
based on the FKive Year Plan, but at
the sama time [ feel that we have to
meet with a great disappointment. It
has been repeatedly said by hon.
Ministers. that they seek the co-onera-
tion of the vublic, for the impleinen-
tation of the Five Year Plan. But I
am at a loss to understand what
attempts have been made to secure
public co-operation.

At the very outset, at a glance, as
far as the South is concerned, 1 can
say that famine is prevailing in alinost
all districts in the Madras Stale, and
every day we are seeing starvation
deaths. I do not understand how the
hon. Finance Minister has forgotiten
even to mention in his Budget speech
the natural calamities that have occur-
red recently in the south. What I
could find out in the Five Year Plan
and the Budget Speech is that iney
have two organisations, one, the
Bharat Sewak Samaj. and the other,
the National Advisory Board. I ma
humbly submit that these two organi-
satlons are mostly consisting of Con-
gress people nnly. They ought to have
leaders of all parties,
before anything was done. I must say
that these two bodies have become out
and out a party affair,

' There is cne thing that I must
in regard to backward communitiessa.y

Mr. Deputy-Speaker: The hon. Mem-
ber may continue his speech tomorrow.
I find that there ic no quorum in the
House. The House will now stand
adjourned till 2 p.m. tomorrow.

The House then adjourned till Two
of the Clock on Wedne:
Warch, Sooa ednesday, the 11th





